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WORST TRUTH ole / Velo 

SRI / Tollo—91 / 2014-16 

SHES, & Shee Re Saar Fe 

reel ae oe ar 
TR meat WET ATT Teta 

A-AeN—45 
  

  

    

WATS, TTA, 9 Ard, 2021 
WITT 18, 1942 WH Way 

Se WW WIT 
frarht arpari—+ 
  

ea 440, /79-f8-1-21-1-F-6-21 

RAS, 9 ATS, 2021 

faftrer 

  

“ara wr afta’ 3 aypade 200 S seit wom Flea A vaR wee fread 

fda, 2021 fred ard agar werafie wa Baar 8 oe Rate o are, 2021 at 

aaah war A ate ae wa wee aftfrarr wen 10 By 2021 3 wo A ude a 

Jp ga after ere wetter fea act 2 

wer wee freer afer, 2021 

(eR wear saa Rea 10 BW 2021) 

eran Sea Weer faa asa ERI ORT EsT] 

ahs afarratatrat or fra ae & fore 

area TRY aera at a Reefer aha er oT s — 

1-ug afiran were wee Prema sftfraa, 2021 ser ard | ait a 

784_RPH_2021_(Nirsan}-2021 Data-4E  



TH WAM SANT Tee, 9 Aa, 2021 
  

afera 2-9 aneah 3 Ae aaa wre Pers at ret. 2 

amr seu afthraa eri fet atetatts 3 Ae a 

@) wh ag ara afarafa wrfaa vet erh fort Arte afer 
ary Ht eA at, afta BH ah at ar fate at 

(@) usa SB aa a oe feet aa sera. vect O afeie, vreq a gard 

fort after, sh, aac a afer aera deat A fat sora a 
apres! aera geet 8 edhaa feet aco, ena, ava, arfies, aa 
a att or afegft & a a fet var & frites a ater aera 
fort ut afefter ar art & wary at fa area, afeftren, sii 
ar aor werfere vet ehh = - 

(T) Fa aa Set Be ae fara a fae an faa oF eof aftr, 
afree, vat a ufrar or yreg ar wey aera fae war, af, 
fasatiar, frdara, we, vq a frgfie onfaa ae ett at waeert 
Frit fit affotia er, A ae saat arr: feet A Oia a 
afgte ex et wh shit a oe arom gem ox fea aa et a 
we Bey oe fea Tar ep 

(a) aig afterfter, o¢, fe, afiea, after, gen, fesrniter fea, 
Be, Fen, vale, wika sear wale after a auger ag arr 
fia ar ara yA: wale ar yeuraffa sei et 

() ce-wWenr, Wan, cele, seer, via a cesar a feet 
WME ET BI UW St aM ae alg ary arta wriaa set ehh 
ai OA ae-wen, wen, cawied, ae, ate oa ardadt at 
a Tad 2, ake ar ant waht or waedt 3 ari sae oP sa 
aftr gre fret a fd we ef} , 

aye 
‘Gr 2 ta) 

Arta Pet on 2 afte 
  

Sgat Wad Gore aR ate fraaor afar, 1936 (are Weer aoa eT 11 GA 1936) - 
  

wget WAT wey srrafrat @r uftder aftay, 1938 Ga wee afar deM 6 
WT 1938) 
  

Bar wer she Pacer (rst sie afer are wert or) afar, 1951 aw wes 
afifaa den 7 A 1951) 
  

VaR Wes anile cer cra Ch) afefra, i952 (aR wee afRaq Wem 27 
WA 1952) 
  

_| SRR wee rae Geka Heir) afSaa, 1952 (oR. Wee aaa Tea 1-H 1953) 
  

ser wer ate (aan) Gite art wat a) (estes) afiaa, 1952 Ga wee 
afer Gen 4 FL 1953) 
  

Tare weer ate Fran) Caer) aera, 1953 (aan wee afan Cem 2 ay 1058) 
  

Seen Se HEH SroRTRAT Re (eT) era, 1957 (aR weer aflfan Gea 3 
FI 1958) 
  

9     ars fae (sore vest Weer) afifray, 1961 (aR wee aA Wen 31 F7 1961) 
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BO WAR SRT THe, 9 A, 2024 3 
  

Ba WET aA Te wT (Hetero. t962 (ere wes ser we 23 
WA 1962) 
  

VaR eT aie wey AT ( Gam) Gileay SAR 1962 (aR wee afafaa dea 1 
U7 1963) 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

      

12. | SRR ves fagiar (iztes) af Pr, 1962 (See ves ARIA WET 3 A 1963) 
13 | Sa wee fesi—ay (Geter) sfSfray, 1964 (Go wee afar Sea 14 WA 1964) 
14 | SeR Wee sme ce wre ztea) ae, 1965 Ga ves ahem dea 19 

WT 1965) 

15 | GAR Wee Te Ter Ay (ac) (Henes) afar, i966 (eae wee sfeRaA tea 15 |. 
“eT 1966) - 

16 GaN Tee TaRIEe (HMTT Te faa), aS, 1970 oR wee AVA TeM 7 
WA 1970) ° 

17 Tan wee Gauge (eda wales) GAGE, oro Gan wie GDRaa Wem we WA TO 
18 | Sa ves are cen cree (ete) aeifan, 1970 (aR Wee afar Pe 33 

a 1970) 

19 | BaR Tee yoage (Gay dete ) af, 1970 aR wes flay Peat 4 BA 1971) 
20 | Sa eer YaETEoT (HTT ) aera, 1972 (Sere Weer airs ten 6 BA 1972) 
21 | Sa vee vaaiga (Geter ) affPram, 1972 eax vee afr eT 30 Gq 1972) 

22, | SRR Weel Vaasa (Hane ) afSfra, 1973 (See weer afOPray Ge 13 Aq 1973) 

23 | Sa Teel same (ene ) afffrrs, 1974 (acre Wee afaPraA dea 18 Uz 1974) 

24 | aR yes ole cen cree (iste) afar, i974 (eR ver afta Wea 21 
WF 1974) 

25 | VaR Tee seer GA ) GF: afePeT ok faffaeren) aie, 1976 (aR wes 
aeray Ger 5 A 1976) 

26 | Gar Wee snaar REA ) ) afer, 1978 (oy weer afkfrat Hea 9 Uy 1978) 

27 Sere HE GG ce wae (eh) afefeem, 1976 (Sere weer sfeaR, Be 24 
WF 1978) 

28 | URN ver aneert (fade weir ) fifa, 1978 (aR wes aa Wea 30 
7 1978) 

29 | Se Weer Aree (Hes ) arfBfray, 1979 (Ge Wee afer Ger 13 4 1979) 

30 SATE Tee OTA ce oTaY (Hehe) se, 982 (oc wee aaa Wem 1 
WA 1982) , 

31 wea wear TARA CE) Geer) aH, tee Gow wee Re Hem 72 
WT 1982) 

32 | GRR ew aneartl (gies ) afeifray, 1983 (Gare Weer afer dea 23 A 1993) 

33 | BR wee saa (ers ) aferay, 1984 ar ves aifraA Ge 23 Wy 1984) 

34 | UR Wee sacra (aah ) aferan, 1985 (Gare Weer afPaA dea 7 TL 1985) 

35 | ere wee gctfeefdt (gah) (Heian) afffias, 1985 (ae wee afar we 11 
| SF 1985) 

36 Soe SE Ger eins) A ves (Gare eH Ror we a 
ST 1985) 
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BER Wee SAI We, 9 AT, 2021 
  

37 See Ua aah ees ) afd, 1986 aR wee stray We 19 Wy 1986) 
  

38 Gen Hee FARRAR (gael) (Fetes) RAR, 1987 (SaN AEN GRIPE See 1s 

aq 1987) 
  

39 Ba Wes aad (ener) serra, Teco Gan see afafiae War 5 wy 1085 
  

40 Tae TaN area Peamraeh (Hea ) AFA, sae (San se SPR eT 20 

WT 1989) 
  

41 San Wan SER GR) a 1990 (SAR wes aftiray Wen 1 WA 1990) 
  

42 Ba Wes snare ae coe Geers) afehras, 100 (Ga wee afer HEAT 14 

WF 1990) 
  

43 Sa GW anid Gan GEN GA) aRPan ter Gan wie afiBes Wear 1 

By 1991) 
  

44 Bae WeN sare ae wa Cae) sera, 10) GER weeyateha wea 14 

WW 1992) 
  

45 Se WRT STARE Ter TAR GARE) RIG, woos SAE wer SE Wem 5 

FT 1995) 
  

46 Sede Wes aAe ten Gere (eda wae) ), sferrra, woes (GAR Woe Team Fear 28 

WT 1995) 
  

47 SER Wat sare (Sees) aa, 1997 (eR wee saa Me 16 A 1997) 
  

48 Ta Wey araart Caen ) afer, 1998 (see weer sara Gear 7 WT 1998) 
  

49 See FRM aTHhs TET TTY (ARTA) Aa, 908 (TaN. He aa Wem 14 

WA 1998) 
  

1 50 San wee OnE wer Ua Gin) SAFO, tooo Ga wee aes wen 12 

By 1998) 
  

31 GAR Was saan (Sates) SPLIT, 1999 (Sere Wee SPT Gee 22 AF 1999) ; 
  

52 TaR wey sofaghad (sah) (shes) afean, 1999 (eae Wer aa Pe 26 
FF 1999) 
  

33 Be Wey ste cer wee (aes) afifraa, 2000 Gar ver ata Gen 3. 

FT 2000) 
  

34 UR Wee sae (ees ) afer, 2000 Cenk weer aaa AeA 13 7 2000) 
  

35 See Hea ares ce TIX (acta weirs) SAP, 2000 (GaN Nee SHRP AeA 16 

| ¥*1 2000) 
  

36 See wa ae war we (Ga eA) SPT, ao (Se BT SRT WT 

FY (2000) 
  

57 BER ae siete cer wey (eee) afefray, 2001 (ar wes afefian Gem 15 

Fy 2001) | 
  

38 TaR WET aaa (awn ) sr, moor aR wae Sem Wear 16 BA BO) 
  

59 Br We ae cen uerey fave) afefra, 2006 (eee wee sfefiaa wear 31 |- 

FF] 2008) 
  

60 Tak We SR wer Woe (Hehe) GTA ao Gan wen afeen Wear os 

| 2009) 
    61   We WTS (aR Wea Wee) sea, poo (Gan wee afta Fan 18 @ 2011) 
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oe eee coe ee 

TER WEA sR He, 9 A, 2021 , 5 

sqerg aie eRe 
a oa 

ue fadae oa satire wort 4 8 vaitonafires ours 2 fora er va afefrafiieal, at 

vada 4 adi ve 7A Se a agai A TAH e a Areas fer orm 2) wee fat ara at fronts 

T ame ef ye cen qae-gue aera db wo A wfeenka fee or eq savas a ge 

a@Pratitat a, wereda fat 8 aarda Y aenfh ora oe S veaq wea Rear Hee SB eA 
aa, 2021 4 eas qeentts ad, fra ae a7 fafigay fear aa | 

TATA Ga wee rear fees, 2021 geenfte fear ort e | 

  

  

No. 440 (2)/LXXIX-V-1-21-1-ka-6-21 
Dated Lucknow, March 9, 2021 

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the 

Governor is pleased to order the publication of the following English translation of the Uttar Pradesh 

Nirsan Adhiniyam, 2021 (Uttar Pradesh Adhiniyam Sankhya 10 of 2021) as passed by the Uttar Pradesh 

Legislature and assented to by the Governor on March 9, 2021. The Vidhayi Anubhag-] is administratively 

concemed with the said Adhiniyam. : 

THE UTTAR PRADESH REPEALING ACT, 2021 

(U.P, Act no. 10 of 2021) 

[As passed by the Uttar Pradesh Legislature} ~ 

AN 

ACT 

to repeal certain enaciments. 

It Is HEREBY enacted in the Seventy second Year of the Republic of India 
as follows:- 

1. This Act may be called the Uttar Pradesh Repealing Act, 2021. Short title 

2. The enactments spécified in the Schedule below are hereby repealed. Repeal of certain 
enactments 

3. The repeal by this Act of any enactment Shall not,- Savings 

(a) affect any other enactment in which the repealed enactment has been 

applied, incorporated or referred to; 

(b) affect the validity, invalidity, effect or consequences of anything 
already done or suffered or any right, title, obligation or liability already 

acquired, accrued or incurred, or any remedy or. proceeding in respect thereof, 

or any release or discharge of or from any debt, penalty, obligation, liability, 

claim or demand, or any indemnity already granted, or the proof of any past 

act or thing; , 

(c) affect any principle or rule of law, or established jurisdiction, form or 

course of pleading, practice or procedure, or existing usage, custom, 

privilege, restriction, exemption, office or appointment, notwithstanding that 
the same respectively may have been in any manner affirmed or recognized or 

derived by, in or from any enactment hereby repealed; 

m4 
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6 

(d) revive or restore any jurisdiction, office, custom, liability, right, title, 

privilege, restriction, exemption, usage, practice, procedure or other matter or 

thing not now existing or in force; , 

(e) affect the audit, examination, accounting, investigation, inquiry or any 

other action taken or to be taken in relation thereto by any authority and-such 

audit, examination, accounting, investigation, inquiry or action could be taken, 

and, or continued as if the said enactments are not repealed by this Act. 

SCHEDULE 

(See section 2) 

Acts being repealed 

i | The United Provinces Cotton Pest Control Act, 1936 (U.P. Act no. 11 of 1936) 

2 | The United Provinces First Offenders Probation Act, 1938 (U.P. Act no. 6 of 1938) 

3 | The Uttar Pradesh Drugs Control (Amendment and Continuance of Powers} Act, 1951 (U.P. Act | 

no. 7 of 1951) 

4 |The Uttar Pradesh Entertainment and Betting Tax (Amendment) Act, 1952 (U.P. Act no. 27 

lof 1952) ; 

5 | The Uttar Pradesh Fire Service (Amendment) Act, 1952 (U.P. Act no. 1 of 1953) 

6 | The Uttar Pradesh Drugs (Control) (Continuance of Powers) (Amendment) Act, 1952 (U.P. Act 

no. 4 of 1953) 

7 |The Uttar Pradesh Drugs (Control) (Amendment) Act, 1953 (U.P. Act no. 2 of 1954) 

8 |The Uttar Pradesh First Offenders’ Probation (Amendment) Act, 1957 (U.P. Act no. 8 of 1958) 

9 | The Criminal Laws (Uttar Pradesh Amendment) Act, 1961 (U.P. Act no. 31 of 1961) 

10 | The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1962 (U.P. Act no. 23 

of 1962) 

11 | The Uttar Pradesh Bat Tatha Map {Prachalan) (Sanshodhan) Adhiniyam , [962 (U.P. Act no. 1 

of 1963) - ™ 

12 | The Uttar Pradesh Bikri Kar (Sanshodhan) Adhiniyam, 1962 (U.P. Act no.3 of 1963) 

13. | The Uttar Pradesh Bikri Kar (Sanshodhan) Adhiniyam, 1964 (U.P. Act no. 14 of 1964) 

14 | The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1965 (U.P. Act no. 19 

of 1965) 

15 | The Uttar Pradesh Bat Tatha Map (Prachalan) (Sanshodhan) Adhiniyam , 1966 (U.P. Act no. 15 

of 1966) / , 

16 | The Uttar Pradesh Excise (Amendment and Validation) Act, 1970 (U.P. Act no. 7 of 1970) 

17 | The Uttar Pradesh Excise (Second Amendment) Act, 1970 (U.P. Act no. 23 of 1970) 

18 | The. Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1970 (U.P. Act no. 33 

" “| of 1970) ‘ .     
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BAIT Wes BAIT Tate, 9 APE, 2021 
  

19 The Uttar Pradesh Excise (Third Amendment) Act, 1970 (U.P. Act no. 4 of 1971) 
  

20 The Uttar Pradesh Excise (Amendment) Act, 1972 (U.P. Act no. 6 of 1972) 
  

21 The Uttar Pradesh Excise (Amendment) Act, 1972 (U.P. Act no. 30 of 1972) ! 
  

22 The Uttar Pradesh Excise (Amendment) Act, 1973 (U.P. Act no. 13 of 1973) 
  

23 The Uttar Pradesh Excise (Amendment) Act, 1974 (U.P. Act no.18 of 1974) 
  

24 The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1974 (U.P. Act no. 21 

of 1974) - 
  

25 The Uttar Pradesh Excise (Amendment) (Re-enactment and Validation) Act, 1976 (U.P. Act no. 5 
of 1976) 

  

26 The Uttar Pradesh Excise (Amendment) Act, 1978 (U.P. Act no.9 of 1978) 

  

27 The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1978 (U.P. Act no. 24 

of 1978) 7 
  

28 The Uttar Pradesh Excise (Second Amendment) Act, 1978 (U.P. Act no. 30 of 1978) 
  

29 The Uttar Pradesh Excise (Amendment) Act, 1979 (U.P. Act no.130f 1979) 

  

30 The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1982 (U.P. Act no. | 

of 1982) , 
  

31 The Uttar Pradesh Electricity (Duty) (Amendment) Act, 1982 (U.P, Act no.12 of 1982) 

  

32 The Uttar Pradesh Excise (Amendment) Act, 1983 (U.P. Act no. 23 of 1983) 

  

33 The Uttar Pradesh Excise (Amendment) Act, 1984 (U.P. Act no. 23 of 1984) 
  

34 The Uttar Pradesh Excise (Amendment) Act, 1985 (U.P. Act no. 7 of 1985) 

  

35 The Uttar Pradesh Electricity (Duty) (Amendment) Act, 1985 (U.P. Act no.11 of 1985) 
  

36 The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1985 (U.P. Act no. 29 

of 1985) , 
  

37 The Uttar Pradesh Excise (Amendment) Act, 1986 (U.P. Act no.19 of 1986) 

  

38 The Uttar Pradesh Electricity (Duty) (Amendment) Act, 1987 (U.P. Act no.13 of 1987) 

  

39 The Uttar Pradesh Excise (Amendment) Act, 1989 (U.P. Act no. 5 of 1989) 

  

40 The Uttar Pradesh Excise Rules (Amendment) Act, 1989 (U.P. Act no. 20 of 1989) 

  

4} The Uttar Pradesh Excise (Amendment) Act, 1990 (U.P. Act no. 1 of 1990) 

  

42 The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1990 (U.P. Act no. 14 

of 1990) 

  

43 The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1991 (U.P. Act no. 13 

of 1991) 
  

44 The Uttar Pradesh Entertainment and Betting Tax (Amendment) Act, 1992 (U.P. Act no. 14 

of 1992) : 
  

45     The Uttar Pradesh Entertainment and Betting Tax (Amendment) Act, 1995 (U.P. Act no. 3 | 

of 1995) , , 
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46 |The Uttar Pradesh Entertainment and Betting Tax (Second Amendment) Act, 1995 (U.P. Act 

no. 28 of 1995) 

47 | The Uttar Pradesh Excise (Amendment) Act, 1997 (U.P. Act no. 16 of 1997) 
  

  

48 | The Uttar Pradesh Excise (Amendment) Act, 1998 (U.P. Act no. 7 of 1998) 

  

49 |The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 1998 (U.P. Act no. 14 

of 1998) . 

50 | The Uttar Pradesh Entertainment and Betting Tax (Amendment) Act, 1999 (U.P. Act no. 12 

of 1999) 

51 | The Uttar Pradesh Excise (Amendment) Act, 1999 (U.P. Act no. 22 of 1999) 

52 | The Uttar Pradesh Electricity (Duty) (Amendment) Act, 1999 (U.P. Act no. 26 of 1999) 

53 |The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 2000 (U.P. Act no. 3 

of 2000) 

54 | The Uttar Pradesh Excise (Amendment) Act, 2000 (U.P. Act no. 13 of 2000) 

  

  

  

  

  

  

55 |The Uttar Pradesh Entertainments and Betting Tax (Second Amendment) Act, 2000 (U.P. Act 

no. 16 of 2000) 

56 | The Uttar Pradesh Entertainment and Betting Tax (Third Amendment) Act, 2000 (U.P. Act 

no. 33 of 2000) 

: 57_| The Uttar Pradesh Entertainment and Betting Tax (Amendment) Act, 2001 (U.P. Act no. 15 

of 2001) . 

: 58 | The Uttar Pradesh Excise (Amendment) Act, 2001 (U.P. Act no. 16 of 2001) 

  

  

  

  

' 59 | The Uttar Pradesh Entertainments and Betting Tax (Amendment) Act, 2006 (UP. Act no. 31 

oo ‘| of 2006) 

: 60° The Utar Pradesh Entertainments and Betting Tax (Amendment) Act, 2009 (U. P. Act no. 25 

_— of 3009) 

‘ 61. | The-Administrator-General Uttar Pradesh (Amendment) Act, 2010 (U.P. Act no. 18 of 2011) 
tpt. 

  

          
poccmose oe we ee ee 

CEU ve: Ser doa ween ween 

  

eRe 

  

‘STATEMENT OF OBJECTS AND REASONS 

_ This Bill’ is one ‘GE those “periodical measures by which enactments which have ceased to be in 

force or have become obsolete’ ‘ate ‘fépealed. On recommendation of the State Law Commission, it has 

eb decided to-repeal’ériactments:which have become redundant or ‘the retention whereof as separate Acts 

is unnecessary, by introducing a Bill in the first session, 2021 of the State Legislature after obtaining the 
peta meinneeinaeain 
cofisent-ofthe Admini Sttative.Départnients related therewith. 

The Uttar Pradesh Repealing Bill, 2021. is introduced accordingly. 

OM Of TDA Lo) See} JA (horetasgat! wt oasis B d 
vor y order, 

| oe. oo ATUL SRIVASTAVA, 
Gg} ROOE t Mw sp oT ba : . & on joA . ad} 20 bom ~ (tombe ET Ay) el ec & ba Pramukh Sachiv. 

  

  
Aisa aeRO ROSY 784 tara—2021—(1665)—599 Wieaai-(pegex / do /aiHae) | 
Flovsogotio—vorio 265 eo faur—2021—(1666}-300 wie (mare / Cio / attrac) | 
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Øe-la[;k&148 jftLVªs'ku uEcj&,lå,låihå@,yå 

 MCywå@,uåihå&91@2014&16 

 ykblsUl Vw iksLV ,sV dUls'kuy jsV 

 

—

¼mŸkj çns'k vf/kfu;e½ 

 

mRrj izns'k 'kklu 

&&&&&&& 

la[;k  789@79-fo-1&21-1-d-19-21 

y[kuÅ] 24 vxLr] 2021 
&&&&&& 

vf/klwpuk 

^^Hkkjr dk lafo/kku** ds vuqPNsn 200 ds v/khu Jh jkT;iky us mRrj izns'k ¼f}rh;½] fujlu 

fo/ks;d] 2021 ftlls fo/kk;h vuqHkkx&1 iz'kklfud :i ls lEcfU/kr gS] ij fnukad 24 vxLr] 2021 

dks vuqefr iznku dh vkSj og mRrj izns'k vf/kfu;e la[;k 20 lu~ 2021 ds :i esa loZlk/kkj.k dh 

lwpukFkZ bl vf/klwpuk }kjk izdkf'kr fd;k tkrk gSA 

¼mRrj izns'k vf/kfu;e la[;k 20 lu~ 2021½ 

[tSlk mRrj çns'k fo/kku e.My }kjk ikfjr gqvk] 

कतिपय ाऄतितियतमतियों जो वितमाि समय में ाऄप्रचतिि और ाऄिावश्यक हो गयी 

हैं, का तिरसि करिे के तिए 

vf/kfu;e 

 

 

 

  

 



2  mRrj izns'k vlk/kkj.k xtV] 24 vxLr] 2021 
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कतिपय 

ाऄतितियतमतियों 

का तिरसि 

2-िीचे ाऄिुसूची में तवतिर्दिष्ट ाऄतितियतमतियााँ ,rn~}kjk तिरतसि की  जािी हैं। 

व्यावृति 3-ाआस  }kjk ककसी ाऄतितियतमति के तिरसि स,े- 
 (क) ऐसी कोाइ ाऄन्य ाऄतितियतमति प्रभातवि िहीं होगी तजसमें तिरतसि 

ाऄतितियतमति िाग ूकी गयी हो] सतममतिि की गयी हो या तिर्दिष्ट हो ; 

(ख) पहिे से कृि या ग्रस्ि ककसी बाि ाऄथवा पहिे से ाऄर्जजि] प्रोिभूि 

या ाईपगि ककसी ाऄतिकार] हक] बाध्यिा या िातयत्व ाऄथवा ित्समबन्िी ककसी 

ाईपाय या कायतवाही ाऄथवा पहिे से स्वीकृि ककसी ऋण] शातस्ि] बाध्यिा] 

िातयत्व] िावा या मााँग या क्षतिपूर्जि के या से ककसी प्रकार के तिमोचि या 

ाईन्मोचि ाऄथवा ककसी पूवत कृि कायत या बाि के प्रमाण की तवति मान्यिा] 

ाऄतवतिमान्यिा] ाऄथत या पररणाम प्रभातवि िहीं होंग े;  

(ग)  ाआस बाि के होिे हुए कोाइ तसद्धान्ि या तवति का तियम या 

स्थातपि ाऄतिकाररिा] ाऄतभवचि] पद्धति या प्रकिया का प्रारूप या प्रिम ाऄथवा 

तवद्यमाि प्रथा] रूकि] तवशेषातिकार] तिबतन्िि] छूट] पि या तियुति प्रभातवि िहीं 

होंगे कक ,rn~}kjk तिरतसि ककसी ाऄतितियतमति }kjk, में या से ाईिकी िमशाः 

ककसी भी रीति से ाऄतभपुतष्ट कर िी गयी होगी या ाईन्हें मान्यिा प्रिाि कर 

किया गया होगा या ाईन्हें व्युत्पन्न कर तिया गया होगा ; 

(घ) कोाइ ाऄतिकाररिा] पि] रूकि] िातयत्व] ाऄतिकार] हक] तवशेषातिकार] 

तिबतन्िि] छूट] प्रथा] पद्धति] प्रकिया ाऄथवा समप्रति ाऄतव|माि या ाऄप्रवृि कोाइ 

ाऄन्य तवषय या बाि पुिाः प्रवर्जिि या प्रत्यावर्जिि िहीं होंग े; 

(ङ) िेखा-परीक्षा] परीक्षा] िेखाांकि] ाऄिुसन्िाि] जााँच या ित्समबन्ि में 

ककसी प्रातिकारी द्वारा कृि या की जािे वािी कोाइ ाऄन्य कायतवाही प्रभातवि 

िहीं होगी और ऐसी िेखा-परीक्षा] परीक्षा] िेखाांकि] ाऄिुसन्िाि] जााँच या 

कायतवाही की जा सकिी है] और या जारी रखी जा सकिी ह ै मािों ाईि 

ाऄतितियतमतियााँ ाआस  द्वारा तिरतसि ि  हों। 
 

ाऄिुसूची 

(िारा 2 िखेें) 

तिरतसि ककये जा रह ेाऄतितियम 

1  वैिीडेशि ऑफ रतजस्टे्रशि ाऄतितियम, 1894 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4]  

सि् 1894) 

2  कैनिग कॉिेज काि्ट्रीब्यूशि ाऄतितियम, 1920 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4]  

सि् 1920) 

3  कैनिग कॉिेज ाऄतितियम, 1922 (ाईि्िर प्रिशे ाऄतितियम सांख्या 7] सि् 1922) 

4  िॉाआक गि्तस प्रोटेक्शि ाऄतितियम, 1929 (ाईि्िर प्रिशे ाऄतितियम सांख्या 2] सि् 1929) 

5  ाईि्िर प्रिशे मॉाआिर गि्तस प्रोटेक्शि ाऄतितियम, 1929 (ाईि्िर प्रिशे ाऄतितियम सांख्या 8] सि् 1929) 

6  ाईि्िर प्रिशे स्पेशि पावर ाऄतितियम, 1932 (ाईि्िर प्रिशे ाऄतितियम सांख्या 14]  

सि् 1932) 

7  सांयुक्ि प्राि्ि ओतपयम स्मोककग ाऄतितियम, 1934 (ाईि्िर प्रिशे ाऄतितियम सांख्या 3]  

सि् 1934)  

8  कुमाय ू एिीमि ट्राि्सपोटत कि्ट्रोि ाऄतितियम, 1947 (ाईि्िर प्रिशे ाऄतितियम सांख्या 15] सि् 1947) 

9  सांयुक्ि प्राि्ि में शरणार्जथयों की रतजस्ट्री और गतितवति का ाऄतितियम] 1947 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 7] सि् 1948) 

10  ाईि्िर प्रिशे कि्ट्रोि ऑफ सप्िााइज (कि्टीिूयेि्स ऑफ पावर) ाऄतितियम, 1948 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 43] सि् 1948) 

11  सांयुक्ि प्राि्ि िकुाि एवां वातणज्य ाऄतिष्ठाि (सांशोिि) ाऄतितियम] 1948 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 1] सि् 1949) 

12  ाईि्िर प्रिशे ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम] 1950 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 
1950) 

13  ाईि्िर प्रिशे (टेम्पोरेरी) एकोंमोडेशि ररक्वीजीशि (सांशोिि) ाऄतितियम, 1950 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 13] सि् 1950) 
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14  ाईि्िर प्रिशे औद्योतगक झगM+ksa का (सांशोिि) ाऄतितियम, 1950 (ाईि्िर प्रिशे ाऄतितियम सांख्या 25] सि् 
1950) 

15  ाईि्िर प्रिशे प्राि्िीय ाअम्तड काांि्स्टेबुिरी (ाअयति प्रसार) ाऄतितियम, 1950 (ाईि्िर प्रिशे ाऄतितियम 

 27] सि् 1950) 

16  ाईि्िर प्रिशे तसचााइ सम्बि्िी (ाअकतस्मक ाऄतिकार) ाऄतितियम, 1950 (ाईि्िर प्रिशे ाऄतितियम सांख्या 
3] सि् 1951) 

17  ाईि्िर प्रिशे मोटर  (ाईि्िर प्रिशे सांशोिि) ाऄतितियम, 1950 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] 

सि् 1951) 

18  ाईि्िर प्रिशे मेि्टीिेंस ाअफ पब्तिक ाअडतर का तिविति ाऄतितियम] 1950 (ाईि्िर प्रिशे ाऄतितियम सांख्या 
11] सि् 1951) 

19  ाईि्िर प्रिशे कि्ट्रोि ऑफ सप्िााइज (टेम्पोरेरी पावसत) ( सांशोिि) ाऄतितियम, 1950 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 12] सि् 1951) 

20  औद्योतगक तववाि (ाईि्िर प्रिशे सांशोिि) ाऄतितियम, 1951 (ाईि्िर प्रिशे ाऄतितियम सांख्या 25] सि ्
1951) 

21  ाईि्िर प्रिशे तविाि मण्डि की समकािीि सिस्यिा का तिषेिक (ाऄिुपूरक) ाऄतितियम, 1952 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 5] सि् 1952) 

22  ाईि्िर प्रिशे पतलिक गैतमबतिक (सांशोिि) ाऄतितियम, 1952 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 34] सि् 1952) 

23  ाईि्िर प्रिशे ाऄभ्यस्ि ाऄपरािी प्रतिरोि ाऄतितियम, 1952 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 38] सि् 1952) 

24  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1952 (ाईि्िर प्रिशे ाऄतितियम सांख्या 9] सि् 1953) 

25  ाईि्िर प्रिशे औद्योतगक झगM+ksa का (सांशोिि) ाऄतितियम, 1953 (ाईि्िर प्रिशे ाऄतितियम सांख्या 23] सि् 
1953) 

26  ाईि्िर प्रिशे तविाि मण्डि सिस्य (राष्ट्रीय तियोजि ऋण) ( ाऄिहतिा तिवारण) ाऄतितियम, 1954 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 23] सि् 1954) 

27  ाईि्िर प्रिशे पथ पररवहि सेवा (तवकास) ाऄतितियम, 1955 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 9] सि् 1955) 

28  ाईि्िर प्रिशे राज्य तविाि मण्डि के ाऄतिकाररयों, मांतियों, ाईप मांतियों, सभा सतचवों और सिस्यों,(के 

वेिि िथा भि्िों और प्रकीणत ाईपबि्िों) का ाऄतितियम, 1956 (ाईि्िर प्रिशे ाऄतितियम सांख्या 8] सि् 
1956) 

29  ाईि्िर प्रिशे औद्योतगक झगडा (सांशोिि और प्रकीणत ाईपबि्ि ) ाऄतितियम, 1956 (ाईि्िर प्रिशे ाऄतितियम 
सांख्या 1] सि् 1957) 

30  ाईि्िर प्रिशे मतहिा सांस्था िथा बाि सांस्था (तियि्िण) ाऄतितियम, 1956 (ाईि्िर प्रिशे ाऄतितियम 
सांख्या 2] सि् 1957) 

31  ाईि्िर प्रिशे राज्य तविाि मण्डि सिस्य (ाऄिहतिा-तिवारण) (सांशोिि) ाऄतितियम, 1957 (ाईि्िर प्रिशे 
ाऄतितियम सांख्या 25] सि् 1957) 

32  ाईि्िर प्रिशे ाऄि्िररम तजिा पररषि ाऄतितियम, 1958 (ाईि्िर प्रिशे ाऄतितियम सांख्या 22] सि् 1958) 

33  ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम] 1958 (ाईि्िर प्रिशे ाऄतितियम सांख्या 35]  

सि् 1958) 

34  ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम] 1959 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6]  

सि् 1959) 

35  ाईि्िर प्रिशे राज्य तविाि मण्डि सिस्य (ाऄिहतिा-तिवारण) (ाऄिुपूरक) (सांशोिि) ाऄतितियम, 1960 
(ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 1960) 

36  ाईि्िर प्रिशे मुतस्िम वक्फ्स ाऄतितियम, 1960 (ाईि्िर प्रिशे ाऄतितियम सांख्या 16]  

सि् 1960) 

37  ाईि्िर प्रिशे कां ट्रोि ऑफ सप्िााइज  पावसत) ( सांशोिि) ाऄतितियम, 1961 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 7] सि् 1961) 

38  ाईि्िर प्रिशे राज्य तविाि मण्डि के ाऄतिकारी] मांिी, ाईप मांिी  और सभा सतचवों (वेिि िथा भि्िा और 
प्रकीणत ाईपबि्ि) ाऄतितियम, 1961 (ाईि्िर प्रिशे ाऄतितियम सांख्या 8]  

सि् 1961) 

39  ाईि्िर प्रिशे सेि्स ऑफ मोटर तस्प्रट टैक्सेशि (सांशोिि) ाऄतितियम, 1961 (ाईि्िर प्रिशे ाऄतितियम 
सांख्या 11] सि् 1961) 

40  ाईि्िर प्रिशे मोटर वेतहकि्स टैक्सेसि (सांशोिि) ाऄतितियम, 1962 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] 
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सि् 1962) 

41  ाईि्िर प्रिशे मोटर (यािी-कर) (सांशोिि) ाऄतितियम, 1963 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4] 

सि् 1963) 

42  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय ) ( सांशोिि) ाऄतितियम, 1963 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 15] सि् 1963) 

43  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1963 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 25] सि् 1963) 

44  ाईि्िर प्रिशे कां ट्रोि ऑफ सप्िााइज (  पावसत) ( सांशोिि) ाऄतितियम, 1964 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 7] सि् 1964) 

45  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय ) ( सांशोिि) ाऄतितियम, 1964 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 13] सि् 1964)  

46  ाईि्िर प्रिशे औद्योतगक झगडा (सांशोिि) ाऄतितियम, 1966 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 2] सि् 1966)  

47  ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम] 1966 (ाईि्िर प्रिशे ाऄतितियम सांख्या 7]  

सि् 1966) 

48  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय ) ( सांशोिि) ाऄतितियम, 1966 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 12] सि् 1966) 

49  ाईि्िर प्रिशे राज्य तविाि मण्डि के ाऄतिकाररयों और सिस्यों, मांतियों, ाईप मांतियों और सभा सतचवों (के 
वेिि िथा भि्िों और प्रकीणत ाईपबि्िों) का ाऄतितियम, 1966 (ाईि्िर प्रिशे ाऄतितियम सांख्या 13] सि् 
1966) 

50  ाईि्िर प्रिशे खािी िथा ग्राम ाईद्योग बोडत (सांशोिि) ाऄतितियम, 1966 (ाईि्िर प्रिशे ाऄतितियम सांख्या 
24] सि् 1966) 

51  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1966 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 26] सि् 1966) 

52  ाईि्िर प्रिशे गाांव पांचायि िथा तजिा पांचायि (कायताऄवति का तवस्िार) ाऄतितियम, 1968 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 14] सि् 1968)  

53  ाईि्िर प्रिशे ाऄि्िररम तजिा पररषि (री ाआि्एेेक्टमेि्ट एण्ड काि्टीि्यूएि्स) ाऄतितियम, 1968 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 19] सि् 1968)  

54  ाईि्िर प्रिशे राज्य तविाि मण्डि (ाऄतिकाररयों के वेिि िथा भि्िे) (सांशोिि) ाऄतितियम, 1969 (ाईि्िर 
प्रिशे ाऄतितियम सांख्या 7] सि् 1969) 

55  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1970 (ाईि्िर प्रिशे ाऄतितियम सांख्या 3] सि् 1970) 

56  ाईि्िर प्रिशे राज्य तविाि मण्डि (ाऄतिकाररयों के वेिि िथा भि्िे) (सांशोिि) ाऄतितियम, 1970 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 32] सि् 1970) 

57  ाईि्िर प्रिशे वृति, व्यापार, ाअजीतवका और सेवायोजि कर (तिरसि) ाऄतितियम, 1970 (ाईि्िर प्रिशे 
ाऄतितियम सांख्या 36] सि् 1970)  

58  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1971 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 28] सि् 1971)  

59  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1972 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 18] सि् 1972) 

60  ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम] 1972 (ाईि्िर प्रिशे ाऄतितियम सांख्या 29]  

सि् 1972)  

61  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तियॉ) ( सांशोिि) ाऄतितियम, 1972 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 40] सि् 1972)  

62  ाईि्िर प्रिशे राज्य तविाि मण्डि (ाऄतिकाररयों के वेिि िथा भि्िे) (सांशोिि) ाऄतितियम, 1972 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 41] सि् 1972) 

63  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि fcिी करािाि (सांशोिि) ाऄतितियम, 1973 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 12] सि् 1973) 

64  ाईि्िर प्रिशे तविाि सभा ाऄि्यक्ष की पेंशि ाऄतितियम, 1974 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] सि् 
1974) 

65  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1974 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 11] सि् 1974)  

66  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि fcिी करािाि (सांशोिि) ाऄतितियम, 1974 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 12] सि् 1974) 
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67  ाईि्िर प्रिशे शीरा तियि्िण (सांशोिि) ाऄतितियम, 1974 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 15] सि् 1974) 

68  ाईि्िर प्रिशे खािी िथा ग्राम ाईद्योग बोडत (सांशोिि) ाऄतितियम, 1975 (ाईि्िर प्रिशे ाऄतितियम सांख्या 
14] सि् 1975) 

69  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय ) ( सांशोिि) ाऄतितियम, 1975 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 23] सि् 1975) 

70  ाईि्िर प्रिशे माि्यतमक तशक्षा तवति (सांशोिि) ाऄतितियम, 1975 (ाईि्िर प्रिशे ाऄतितियम सांख्या 26] 

सि् 1975) 

71  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि) ाऄतितियम, 1976 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 8] सि् 1976)  

72  ाईि्िर प्रिशे राज्य तविाि मण्डि की कायतवातहय  (प्रकाशि का सांरक्षण) ( तिरसि) ाऄतितियम, 1976 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 9] सि् 1976) 

73  ाईि्िर प्रिशे सहकारी तवति (सांशोिि और प्रकीणत ाईपबि्ि) ाऄतितियम, 1976 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 12] सि् 1976) 

74  ाईि्िर प्रिशे तशक्षा सांस्था (प्रबि्ि हाथ में िेिा) ाऄतितियम, 1976 (ाईि्िर प्रिशे ाऄतितियम सांख्या 18] 

सि् 1976) 

75  ाईि्िर प्रिशे मोटर वेतहककि्स (तवशेष ाईपबि्ि) ाऄतितियम, 1976 (ाईि्िर प्रिशे ाऄतितियम सांख्या 27] 

सि् 1976) 

76  ाईि्िर प्रिशे खािी िथा ग्राम ाईद्योग बोडत (सांशोिि) ाऄतितियम, 1976 (ाईि्िर प्रिशे ाऄतितियम सांख्या 
39] सि् 1976)  

77  ाईि्िर प्रिशे तविाि (सिस्यों की ाईपिब्तिय ) ( f}िीय सांशोिि) ाऄतितियम, 1976 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 49] सि् 1976)  

78  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 1976 (ाईि्िर प्रिशे ाऄतितियम सांख्या 1] सि ्
1977)  

79  ाईि्िर प्रिशे तशक्षा तवति (सांशोिि) ाऄतितियम, 1977 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 1977) 

80  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि) ाऄतितियम, 1978 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 8] सि् 1978)  

81  ाईि्िर प्रिशे तशक्षा तवति (सांशोिि) ाऄतितियम, 1978 (ाईि्िर प्रिशे ाऄतितियम सांख्या 12] सि् 1978)  

82  ाईि्िर प्रिशे िगर योजिा और तवकास (सांशोिि) ाऄतितियम, 1978 (ाईि्िर प्रिशे ाऄतितियम सांख्या 14] 

सि् 1978) 

83  ाईि्िर प्रिशे म्युतितसपैतिटी, िोटीफााआड एररया और टााईि एररया (ाऄि्पकातिक व्यवस्था) (सांशोिि) 

ाऄतितियम, 1978 (ाईि्िर प्रिशे ाऄतितियम सांख्या 25] सि् 1978) 

84  ाईि्िर प्रिशे मोटर वेतहकि्स टैक्सेसि (सांशोिि) ाऄतितियम, 1978 (ाईि्िर प्रिशे ाऄतितियम सांख्या 29] 

सि् 1978)  

85  ाईि्िर प्रिशे मोटर (ाईि्िर प्रिशे सांशोिि) ाऄतितियम, 1978 (ाईि्िर प्रिशे ाऄतितियम सांख्या 32] 

सि् 1978)  

86  ाईि्िर प्रिशे औद्योतगक झगM+ksa का (सांशोिि) ाऄतितियम, 1978 (ाईि्िर प्रिशे ाऄतितियम सांख्या 34] सि् 
1978) 

87  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1979 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 11] सि् 1979) 

88  ाईि्िर प्रिशे िूम्रपाि तिषेि (तसिेमा घर ) (सांशोिि) ाऄतितियम, 1979 (ाईि्िर प्रिशे ाऄतितियम सांख्या 
14] सि् 1979)  

89  ाईि्िर प्रिशे मोटर करािाि तवति (सांशोिि) ाऄतितियम, 1979 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

16] सि् 1979) 

90  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय  और पेंशि) (सांशोिि) ाऄतितियम, 1979 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 29] सि् 1979) 

91  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि) ाऄतितियम, 1979 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 32] सि् 1979) 

92  ाईि्िर प्रिशे fcिी कर (सांशोिि) ाऄतितियम, 1979 (ाईि्िर प्रिशे ाऄतितियम सांख्या 33]  

सि् 1979) 

93  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 1980 (ाईि्िर प्रिशे ाऄतितियम सांख्या  सि ्
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1980) 

94  ाईि्िर प्रिशे मोटर  (माि कर) (सांशोिि) ाऄतितियम, 1980 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4] सि ्

1980)  

95  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1980 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 7] सि् 1980) 

96  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 1980 (ाईि्िर प्रिशे ाऄतितियम सांख्या 13] सि् 

1980)  

97  ाईि्िर प्रिशे मोटर गाडी (यािी-कर) (सांशोिि) ाऄतितियम, 1981 (ाईि्िर प्रिशे ाऄतितियम सांख्या 15] 

सि् 1981)  

98  ाईि्िर प्रिशे मांिी िथा तविायक (ाअतस्ियों िथा िातयि्वों का प्रकाशि) (सांशोिि) ाऄतितियम, 1981 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 17] सि् 1981) 

99  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 1982 (ाईि्िर प्रिशे ाऄतितियम सांख्या 2] सि ्

1982) 

100  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1982 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 15] सि् 1982) 

101  ाईि्िर प्रिशे ाऄि्यावश्यक सेवाओं का ाऄिुरक्षण (सांशोिि) ाऄतितियम, 1982 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 16] सि् 1982) 

102  ाईि्िर प्रिशे राष्ट्र तवरोिी िि्व तिवारण (तिरसि) ाऄतितियम, 1982 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

24] सि् 1982)  

103  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1982 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 27] सि् 1982) 

104  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1983 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 1] सि् 1983) 

105  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1983 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 8] सि् 1983)  

106  ाईि्िर प्रिशे खािी िथा ग्राम ाईद्योग बोडत (सांशोिि) ाऄतितियम, 1983 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

11] सि् 1983) 

107  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (f}िीय सांशोिि) ाऄतितियम, 1983 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 18] सि् 1983) 

108  ाईि्िर प्रिशे औद्योतगक झगM+ksa का (सांशोिि) ाऄतितियम, 1983 (ाईि्िर प्रिशे ाऄतितियम सांख्या 26] सि् 

1983) 

109  ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम] 1984 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6]  

सि् 1984) 

110  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय  और पेंशि) (सांशोिि) ाऄतितियम, 1984 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 13] सि् 1984)  

 

111  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी तवति (सांशोिि) ाऄतितियम, 1984 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

20] सि् 1984)  

112  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय  और पेंशि) ( f}िीय सांशोिि) ाऄतितियम, 1984 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 21] सि् 1984) 

113  ाईि्िर प्रिशे कर (सांशोिि) ाऄतितियम, 1984 (ाईि्िर प्रिशे ाऄतितियम सांख्या 22]  

सि् 1984) 

114  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1985 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 2] सि् 1985) 

115  ाईि्िर प्रिशे fcिी कर (सांशोिि) ाऄतितियम, 1985 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि् 1985) 
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116  ाईि्िर प्रिशे मोटर करािाि (सांशोिि) ाऄतितियम, 1985 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] सि् 
1985) 

117  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 1985 (ाईि्िर प्रिशे ाऄतितियम सांख्या 13] सि् 
1985) 

118  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1985 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 14] सि् 1985) 

119  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग और चयि बोडत (सांशोिि) ाऄतितियम, 1985 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 19] सि् 1985) 

120  ाईि्िर प्रिशे िगर योजिा और तवकास (सांशोिि और वैिीकरण) ाऄतितियम, 1985 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 21] सि् 1985) 

121  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तियॉ और पेंशि) (सांशोिि) ाऄतितियम, 1985 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 28] सि् 1985) 

122  ाईि्िर प्रिशे शीरा तियि्िण (सांशोिि) ाऄतितियम, 1986 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 1986) 

123  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि) ाऄतितियम, 1986 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि् 1986) 

124  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1986 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 11] सि् 1986) 

125  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय  और पेंशि) (सांशोिि) ाऄतितियम, 1986 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 13] सि् 1986) 

126  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1986 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 16] सि् 1986) 

127  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तिय  और पेंशि) ( f}िीय सांशोिि) ाऄतितियम, 1986 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 22] सि् 1986) 

128  ाईि्िर प्रिशे श्री काशी तवश्विाथ मतन्िर (सांशोिि) ाऄतितियम, 1986 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

25] सि् 1986)  

129  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 1987 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि ्
1987)  

130  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1987 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 10] सि् 1987)  
 

131  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि) ाऄतितियम, 1987 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 16] सि् 1987) 

132  ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम] 1987 (ाईि्िर प्रिशे ाऄतितियम सांख्या 18]  

सि् 1987)  

133  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1987 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 20] सि् 1987) 

134  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 1987 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 21] सि् 1987) 

135  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1988 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 6] सि् 1988)  

136  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 1988 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] सि् 
1988)  

137  ाईि्िर प्रिशे तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 1988 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 17] सि् 1988)  

138  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1988 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 18] सि् 1988) 

139  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( f}िीय सांशोिि) ाऄतितियम, 1988 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 20] सि् 1988) 

140  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1989 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 2] सि् 1989) 
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141  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि) ाऄतितियम, 1989 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि् 1989) 

142  मोटर गाM+h (ाईि्िर प्रिशे सांशोिि) ाऄतितियम, 1989 (ाईि्िर प्रिशे ाऄतितियम सांख्या 8]  

सि् 1989)  

143  ाईि्िर प्रिशे गि्िा (िय-कर) ( सांशोिि) ाऄतितियम, 1989 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 13] सि् 1989) 

144  ाईि्िर प्रिशे राज्य तविाि मण्डि सिस्यों, eaतियों और सभा सतचवों की ाईपितलि;k¡ तवति (सांशोिि) 

ाऄतितियम, 1989 (ाईि्िर प्रिशे ाऄतितियम सांख्या 15] सि् 1989) 

145  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1989 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 22] सि् 1989) 

146  ाईि्िर प्रिशे श्री काशी तवश्विाथ मतन्िर (सांशोिि) ाऄतितियम, 1989 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

23] सि् 1989)  

147  ाईि्िर प्रिशे तशक्षा तवति (सांशोिि) ाऄतितियम, 1989 (ाईि्िर प्रिशे ाऄतितियम सांख्या 26] सि् 1989)  

148  ाईि्िर प्रिशे राज भाषा (सांशोिि) ाऄतितियम, 1989 (ाईि्िर प्रिशे ाऄतितियम सांख्या 28] सि् 1989) 

149  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1990 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 3] सि् 1990) 

150  ाईि्िर प्रिशे म्युतितसपैतिटी, िोटीफााआड एररया और टााईि एररया (ाऄि्पकातिक व्यवस्था) (सांशोिि) 

ाऄतितियम, 1990 (ाईRrर प्रिशे ाऄतितियम सांख्या 4] सि् 1990) 

 

151  ाईि्िर प्रिशे मांिी, राज्य तविाि मण्डि ाऄतिकारी और सिस्य सुख-सुतविा तवति (सांशोिि) ाऄतितियम, 

1990 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 1990)  

152  ाईि्िर प्रिशे गि्िा (िय-कर) ( सांशोिि) ाऄतितियम, 1990 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 6] सि् 1990)  

153  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1990 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 10] सि् 1990)  

154  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (f}िीय सांशोिि) ाऄतितियम, 1990 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 11] सि् 1990) 

155  ाईि्िर प्रिशे म्युतितसपैतिटी, िोटीफााआड एररया और टााईि एररया (ाऄि्पकातिक व्यवस्था) ( f}िीय 

सांशोिि) ाऄतितियम, 1990 (ाईि्िर प्रिशे ाऄतितियम सांख्या 16] सि ्1990) 

156  ाईि्िर प्रिशे पांचायि राज (सांशोिि) ाऄतितियम, 1990 (ाईि्िर प्रिेश ाऄतितियम सांख्या 17] सि् 1990) 

157  ाईि्िर प्रिशे सडक पररवहि योजिा (तवतिमाि्यकरण) ाऄतितियम, 1990 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

21] सि् 1990) 

158  ाईि्िर प्रिशे औद्योतगक तववाि (सांशोिि) ाऄतितियम, 1991 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 3] सि् 1991)  

159  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग और चयि बोडत (सांशोिि और वैिीकरण) ाऄतितियम, 1991 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 8] सि् 1991) 

160  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( सांशोिि) ाऄतितियम, 1991 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 11] सि् 1991)  

161  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 1991 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 15] सि् 1991)  

162  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1991 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 16] सि् 1991) 

163  ाईि्िर प्रिशे तजिा पररषि (ाऄि्पकातिक व्यवस्था) ( f}िीय सांशोिि) ाऄतितियम, 1991 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 20] सि् 1991)  

164  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (f}िीय सांशोिि) ाऄतितियम, 1991 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 21] सि् 1991) 

165  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग और चयि बोडत (सांशोिि) ाऄतितियम, 1991 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 26] सि् 1991)  

166  ाईि्िर प्रिशे म्युतितसपैतिटी, िोटीफााआड एररया और टााईि एररया (ाऄि्पकातिक व्यवस्था) (सांशोिि) 
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ाऄतितियम, 1992 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 1992) 

167  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 1992 (ाईि्िर प्रिशे ाऄतितियम सांख्या 7] सि ्
1992)  

168  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 1992 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] सि् 
1992)  

169  ाईि्िर प्रिशे राज्य तवद्युि ाईि्पािि तिगम ति0 (ाऄांशों का ाऄजति और ाऄि्िरण) ाऄतितियम, 1992 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 12] सि् 1992)   

170  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 1992 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 13] सि् 1992) 

171  ाईि्िर प्रिशे खािी िथा ग्राम ाईद्योग बोडत (सांशोिि) ाऄतितियम, 1992 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

15] सि् 1992)  

172  ाईि्िर प्रिशे तबिी-कर (f}िीय सांशोिि) ाऄतितियम, 1992 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 21] सि् 1992) 

173  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग और चयि बोडत (f}िीय सांशोिि) ाऄतितियम, 1992 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 24] सि् 1992)  

174  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग और चयि बोडत (सांशोिि) ाऄतितियम, 1992 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 1] सि् 1993)  

175  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि और वैिीकरण ) 

ाऄतितियम, 1993 (ाईि्िर प्रिशे ाऄतितियम सांख्या 7] सि् 1993) 

176  ाईि्िर प्रिशे म्युतितसपैतिटी, िोटीफााआड एररया और टााईि एररया (ाऄि्पकातिक व्यवस्था) (सांशोिि) 

ाऄतितियम, 1993 (ाईि्िर प्रिशे ाऄतितियम सांख्या 8] सि् 1993) 

177  ाईि्िर प्रिशे मोटर पररवहि गाडी (पथकर) (तिरसि) ाऄतितियम, 1994 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

2] सि् 1994)  

178  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1994 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 6] सि् 1994) 

179  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि और वैिीकरण ) 

ाऄतितियम, 1994 (ाईि्िर प्रिशे ाऄतितियम सांख्या 11] सि् 1994) 

180  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 1994 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 16] सि् 1994)  

181  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1994 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 21] सि् 1994)  

182  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1995 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 2] सि् 1995) 

183  ाईि्िर प्रिशे शहरी भवि (ककराये पर ििेे, ककराये िथा बेिखिी का तवतियमि) (सांशोिि) ाऄतितियम, 

1995 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 1995)   

184  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 1995 (ाईि्िर प्रिशे ाऄतितियम सांख्या 9] सि ्
1995)  

185  ाईि्िर प्रिशे शीरा तियि्िण (सांशोिि) ाऄतितियम, 1995 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 10] सि् 1995) 

186  ाईि्िर प्रिशे सुख-सािि कर ाऄतितियम, 1995 (ाईि्िर प्रिशे ाऄतितियम सांख्या 11]  

सि् 1995) 

187  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग चयि बोडत (सांशोिि) ाऄतितियम, 1995 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 15] सि् 1995)  

188  ाईि्िर प्रिशे मुतस्िम वक्फ्स (सांशोिि) ाऄतितियम, 1995 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 23] सि् 1995)  

189  ाईि्िर प्रिशे गि्िा (िय-कर) ( सांशोिि) ाऄतितियम, 1995 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 27] सि् 1995)  

190  ाईि्िर प्रिशे िगर योजिा और तवकास (सांशोिि) ाऄतितियम, 1997 (ाईि्िर प्रिशे ाऄतितियम सांख्या 3] 

सि् 1997)  

191  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 1997 
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(ाईि्िर प्रिशे ाऄतितियम सां[;k 4] सि् 1997) 

 

192  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1997 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 5] सि् 1997) 

193  ाईि्िर प्रिशे मांिी और राज्य तविाि मण्डि ाऄतिकारी और सिस्य सुख-सुतविा तवति  (सांशोिि) 

ाऄतितियम, 1997 (ाईि्िर प्रिशे ाऄतितियम सांख्या 8] सि् 1997)  

194  ाईि्िर प्रिशे व्यापार कर (सांशोिि) ाऄतितियम, 1997 (ाईि्िर प्रिशे ाऄतितियम सांख्या 11] सि् 1997)  

195  ाईि्िर प्रिशे श्री काशी तवश्विाथ मतन्िर (सांशोिि) ाऄतितियम, 1997 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

15] सि् 1997)  

196  ाईि्िर प्रिशे ग्रामीण ाअवास पररषि (सांशोिि) ाऄतितियम, 1997 (ाईि्िर प्रिशे ाऄतितियम सांख्या 17] सि ्
1997)  

197  ाईि्िर प्रिशे शीरा तियि्िण (सांशोिि) ाऄतितियम, 1998 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4] सि् 1998)  

198  ाईि्िर प्रिशे राज्य मतहिा ाअयोग (तिरसि) ाऄतितियम, 1998 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि ्
1998)  

199  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि और वैिीकरण ) 

ाऄतितियम, 1998 (ाईि्िर प्रिशे ाऄतितियम सांख्या 17] सि् 1998) 

200  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग (सांशोिि) ाऄतितियम, 1998 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

25] सि् 1998)  

201  ाईि्िर प्रिशे व्यापार कर (सांशोिि) ाऄतितियम, 1998 (ाईि्िर प्रिशे ाऄतितियम सांख्या 26] सि् 1998)  

202  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 1998 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 27] सि् 1998)  

203  ाईि्िर प्रिशे राज्य तविाि मण्डि सिस्य और ाऄतिकारी िथा मांिी  सुख-सुतविा तवति  (सांशोिि) 

ाऄतितियम, 1998 (ाईि्िर प्रिशे ाऄतितियम सांख्या 30] सि् 1998)  

204  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 1999 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि ्
1999) 

205  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 1999 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 7] सि् 1999)  

206  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग और चयि बोडत (सांशोिि) ाऄतितियम, 1999 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 13] सि् 1999)  

207  ाईि्िर प्रिशे शातन्ि सुरक्षा बि (तिरसि) ाऄतितियम, 1999 (ाईि्िर प्रिशे ाऄतितियम  

सां[;k 28] सि् 1999) 

208  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 1999 (ाईि्िर प्रिशे ाऄतितियम सांख्या 30] सि् 
1999)  

209  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा ाअयोग और चयि बोडत (सांशोिि) ाऄतितियम, 1999 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 31] सि् 1999) 

210  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4] सि ्
2000)  

211  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि ्
2000)  

 

212  ाईि्िर प्रिशे व्यापार कर (सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि् 2000) 

213  ाईि्िर प्रिशे िगर योजिा और तवकास (सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 9] 

सि् 2000)  

214  ाईि्िर प्रिशे राज्य मतहिा ाअयोग (तिरसि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] सि् 
2000)  

215  ाईि्िर प्रिशे शीरा तियि्िण (सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 17] सि् 2000)  

216  ाईि्िर प्रिशे व्यापार कर (सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 20] सि् 2000)  
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217  ाईि्िर प्रिशे औद्योतगक तववाि (सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 21] सि् 2000)  

218  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि और वैिीकरण) 

ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 24] सि् 2000)  

219  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 2000 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 25] सि् 2000)  

220  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) ( f}िीय सांशोिि) ाऄतितियम, 

2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 27] सि् 2000)  

221  ाईि्िर प्रिशे तहि्ि ूसावतजतिक िार्जमक सांस्था (ाऄपव्यय का तिवारण) (तिरसि) ाऄतितियम, 2000 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 31] सि् 2000)  

222  ाईि्िर प्रिशे व्यापार कर (f}िीय सांशोिि) ाऄतितियम, 2000 (ाईि्िर प्रिशे ाऄतितियम सांख्या 35] सि ्
2000)  

223  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा चयि बोडत (सांशोिि) ाऄतितियम, 2001 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 5] सि् 2001)  

224  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 2001 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 10] सि् 2001)  

225  ाईि्िर प्रिशे व्यापार कर (सांशोिि और वैिीकरण ) ाऄतितियम, 2001 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

11] सि् 2001)  

226  ाईि्िर प्रिशे माि के प्रवेश पर कर (सांशोिि) ाऄतितियम, 2001 (ाईि्िर प्रिशे ाऄतितियम सांख्या 13] सि् 
2001) 

227  ाईि्िर प्रिशे मा/;तमक तशक्षा सेवा चयि बोडत (f}िीय सांशोिि) ाऄतितियम, 2001 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 14] सि् 2001) 

228  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2001 (ाईि्िर प्रिशे ाऄतितियम सांख्या 25] सि् 
2001) 

229  ाईि्िर प्रिशे माि के प्रवेश पर कर (f}िीय सांशोिि) ाऄतितियम, 2001 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

26] सि् 2001) 

230  ाईि्िर प्रिशे तपछM+k वगत राज्य ाअयोग (सांशोिि) ाऄतितियम, 2001 (ाईि्िर प्रिशे ाऄतितियम सांख्या 28] 

सि् 2001) 

231  ाईि्िर प्रिशे राज्य मतहिा ाअयोग (सांशोिि) ाऄतितियम, 2002 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि् 
2002) 

 

232  ाईि्िर प्रिशे कृतष ाईि्पािि मण्डी सतमति (ाऄि्पकातिक व्यवस्था) (सांशोिि) ाऄतितियम, 2002 (ाईि्िर 

प्रिशे ाऄतितियम सांख्या 17] सि् 2002) 

233  ाईि्िर प्रिशे श्री काशी तवश्विाथ मतन्िर (सांशोिि) ाऄतितियम,  (ाईि्िर प्रिशे ाऄतितियम सांख्या ] 

सि् ) 

234  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2003 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4] सि ्
2003) 

235  ाईि्िर प्रिशे माि के प्रवेश पर कर (सांशोिि) ाऄतितियम, 2003 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] सि् 
2003) 

236  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 2003 (ाईि्िर प्रिशे ाऄतितियम सांख्या 12] सि् 
2003) 

237  ाईि्िर प्रिशे राज्य मतहिा ाअयोग (तिरसि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 3] सि ्
2004) 

238  ाईि्िर प्रिशे राज्य तविाि मण्डि सिस्य और ाऄतिकारी िथा मांिी सुख-सुतविा तवति  (सांशोिि) 

ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] सि् 2004)  

239  ाईि्िर प्रिशे व्यापार कर (सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 14] सि् 2004) 

240  ाईि्िर प्रिशे माि के प्रवेश पर कर (सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 15] सि् 
2004) 

241  ाईि्िर प्रिशे व्यापार कर (f}िीय सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 17] सि ्
2004) 
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242  ाईि्िर प्रिशे व्यापार कर (िृिीय सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 18] सि् 2004) 

243  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 21] सि् 
2004) 

244  ाईि्िर प्रिशे माि के प्रवेश पर कर (f}िीय सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

22] सि् 2004) 

245  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा चयि बोडत (सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 28] सि् 2004) 

246  ाईि्िर प्रिशे तिरसि ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम सांख्या 32] सि् 2004) 

247  ाईि्िर प्रिशे मुतस्िम वक्फ्स (तिरसि) ाऄतितियम, 2005 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि् 2005) 

248  ाईि्िर प्रिशे मोटर तस्प्रट िथा डीजि ाअयि िथा एि्कोहि fcिी करािाि (सांशोिि) ाऄतितियम, 2005 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 7] सि् 2005) 

249  ाईि्िर प्रिशे व्यापार कर (सांशोिि) ाऄतितियम, 2005 (ाईि्िर प्रिशे ाऄतितियम सांख्या 9] सि् 2005) 

250  ाईि्िर प्रिशे माि के प्रवेश पर कर (f}िीय सांशोिि) ाऄतितियम, 2005 (ाईि्िर प्रिशे ाऄतितियम सांख्या 

10] सि् 2005) 

251  ाईि्िर प्रिशे तपछM+k वगत राज्य ाअयोग (सांशोिि) ाऄतितियम, 2005 (ाईि्िर प्रिशे ाऄतितियम सांख्या 18] 

सि् 2005) 

252  ाईि्िर प्रिशे राज्य मतहिा ाअयोग (सांशोिि) ाऄतितियम, 2005 (ाईि्िर प्रिशे ाऄतितियम सांख्या 19] सि ्
2005) 

253  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्य और ाऄतिकारी सुख-सुतविा तवति) (सांशोिि) ाऄतितियम, 
2005 (ाईि्िर प्रिशे ाऄतितियम सांख्या 21] सि् 2005) 

254  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2006 (ाईि्िर प्रिशे ाऄतितियम सांख्या 3] सि ्
2006) 

255  ाईि्िर प्रिशे गि्िा (िय-कर) ( सांशोिि) ाऄतितियम, 2006 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 5] सि् 2006) 

256  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 2006 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 7] सि् 2006) 

257  ाईि्िर प्रिशे राज्य तविाि मण्डि (ाऄिहतिा तिवारण) ( सांशोिि) ाऄतितियम, 2006 (ाईि्िर प्रिशे 
ाऄतितियम सांख्या 10] सि् 2006) 

258  ाईि्िर प्रिशे प्रातवतिक तवश्वतवद्यािय (सांशोिि) ाऄतितियम, 2006 (ाईि्िर प्रिशे ाऄतितियम सांख्या 18] 
सि् 2006) 

259  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा चयि बोडत (सांशोिि) ाऄतितियम, 2006 (ाईि्िर प्रिशे ाऄतितियम 
सांख्या 37] सि् 2006) 

260  ाईि्िर प्रिशे राज्य तविाि मण्डि (ाऄिहतिा तिवारण) (f}िीय सांशोिि) ाऄतितियम, 2006 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 39] सि् 2006) 

261  ाईि्िर प्रिशे औद्योतगक तववाि (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 2] सि् 2007)  

262  ाईि्िर प्रिशे हााइ स्कूि िथा ाआण्टरमीतडएट कािेज ( ाऄि्यापdksa िथा ाऄि्य कमतचाररयों के वेिि का 
भुगिाि) ( सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 3]  

सि् 2007)  

263  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 4] सि ्
2007) 

264  ाईि्िर प्रिशे तपछM+k वगत राज्य ाअयोग (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 10] 

सि् 2007) 

265  ाईि्िर प्रिशे िीM+k (सांघो का रतजस्ट्रीकरण] माि्यिा और तवतियमि) (तिरसि) ाऄतितियम, 2007 
(ाईि्िर प्रिशे ाऄतितियम सांख्या 14] सि् 2007) 

266  ाईि्िर प्रिशे राज्य मतहिा ाअयोग (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 16] सि ्
2007) 

267  ाईि्िर प्रिशे प्रातवतिक तवश्वतवद्यािय (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 19] 
सि् 2007) 

268  ाईि्िर प्रिशे राज्य तवति ाअयोग (तिरसि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम  
सांख्या 20] सि् 2007) 
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269  ाईि्िर प्रिशे मा/;तमक तशक्षा सेवा चयि बोडत (f}िीय सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 22] सि् 2007) 

270  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 24] सि् 
2007) 

271  ाईि्िर प्रिशे मोटर गाडी करािाि (f}िीय सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 
27] सि् 2007) 

272  ाईि्िर प्रिशे प्रातवतिक तवश्वतवद्यािय (f}िीय सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम 
सांख्या 28] सि् 2007) 

273  ाईि्िर प्रिशे ज्येष्ठ ाऄतिकारी ाअवास (तिरसि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 36] 
सि् 2007) 

274  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तिय  और पेंशि) (सांशोिि) ाऄतितियम, 2007 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 37] सि् 2007) 

275  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) ( f}िीय सांशोिि) ाऄतितियम, 

2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 39] सि् 2007) 

276  ाईि्िर प्रिशे िगर योजिा और तवकास (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 1] 

सि् 2008) 

277  ाईि्िर प्रिशे माि्यतमक तशक्षा सेवा चयि बोडत (िृिीय सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 4] सि् 2008) 

278  ाईि्िर प्रिशे व्यापार कर (सांशोिि) ाऄतितियम, 2008 (ाईि्िर प्रिशे ाऄतितियम सांख्या 6] सि् 2008) 

279  ाईि्िर प्रिशे स्थािीय क्षेि esa माि के प्रवेश पर कर (सांशोिि) ाऄतितियम, 2008 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 7] सि् 2008) 

280  ाईि्िर प्रिशे खािी िथा ग्राम ाईद्योग बोडत (सांशोिि) ाऄतितियम, 2008 (ाईि्िर प्रिशे ाऄतितियम सांख्या 9] 

सि् 2008)  

281  ाईि्िर प्रिशे राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 2008 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 11] सि् 2008) 

282  ाआण्टरमीतडएट तशक्षा (सांशोिि) ाऄतितियम, 2007 (ाईि्िर प्रिशे ाऄतितियम सांख्या 16]  

सि् 2008) 

283  ाईि्िर प्रिशे मूि्य सांवर्जिि कर (सांशोिि) ाऄतितियम, 2008 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 19] सि् 2008) 

284  ाईि्िर प्रिशे स्थािीय क्षिे esa माि के प्रवेश पर कर (f}िीय सांशोिि) ाऄतितियम, 2008 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 25] सि् 2008) 

285  ाईि्िर प्रिशे स्थािीय क्षेि esa माि के प्रवेश पर कर (सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम 

सांख्या 8] सि् 2009) 

286  ाईि्िर प्रिशे शीरा तियि्िण (सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 10] सि् 2009)  

287  ाईि्िर प्रिशे मूि्य सांवर्जिि कर (सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 11] सि् 2009) 

288  ाईि्िर प्रिशे मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम सांख्या 18] सि् 
2009) 

289  ाईि्िर प्रिशे िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम सांख्या 19] सि् 
2009) 

290  ाईि्िर प्रिशे मूि्य सांवर्जिि कर (f}िीय सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम सांख्या 21] 

सि् 2009) 

291  ाईि्िर प्रिशे मूि्य सांवर्जिि कर (िृिीय सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम सांख्या 22] 

सि् 2009) 

292  ाईि्िर प्रिशे रक्षक िि (सांशोिि) ाऄतितियम, 2009 (ाईि्िर प्रिशे ाऄतितियम सांख्या 24] सि् 2009) 

293  ाईि्िर प्रिशे प्रातवतिक तवश्वतवद्यािय (सांशोिि) ाऄतितियम, 2010 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5] 

सि् 2010) 

294  ाईि्िर प्रिशे राज्य तविाि मण्डि सिस्य और ाऄतिकारी िथा मांिी  सुख-सुतविा तवति  (सांशोिि) 

ाऄतितियम, 2010 (ाईि्िर प्रिशे ाऄतितियम सांख्या 9] सि् 2010)  
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295  ाईि्िर प्रिेश राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 2013 (ाईि्िर प्रिेश 

ाऄतितियम सांख्या 4] सि् 2013) 

296  ाईि्िर प्रिेश राज्य तवति ाअयोग (तिरसि) ाऄतितियम, 2012 (ाईि्िर प्रिेश ाऄतितियम  
सांख्या 7] सि् 2013) 

297  ाईि्िर प्रिेश श्री काशी तवश्विाथ मतन्िर (सांशोिि) ाऄतितियम, 2013 (ाईि्िर प्रिेश ाऄतितियम  
सांख्या 11] सि् 2013) 

298  ाईि्िर प्रिेश श्री काशी तवश्विाथ मतन्िर (f}िीय सांशोिि) ाऄतितियम, 2013 (ाईि्िर प्रिेश ाऄतितियम सांख्या 12] 

सि् 2013) 

299  ाईि्िर प्रिेश िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 2013 (ाईि्िर प्रिेश ाऄतितियम सांख्या 15] सि् 2013) 

300  ाईि्िर प्रिेश मूि्य सांवर्जिि कर (सांशोिि) ाऄतितियम, 2013 (ाईि्िर प्रिेश ाऄतितियम  
सांख्या 18] सि् 2013) 

301  ाईि्िर प्रिेश राज्य मतहिा ाअयोग (सांशोिि) ाऄतितियम, 2013 (ाईि्िर प्रिेश ाऄतितियम सांख्या 19] सि् 2013) 

302  ाईि्िर प्रिेश व्यावसातयक तशक्षा एवां (तिरसि) ाऄतितियम, 2014 (ाईि्िर प्रिेश ाऄतितियम सांख्या 6] सि ्
2014) 

303  ाईि्िर प्रिेश मोटर गाडी करािाि (सांशोिि) ाऄतितियम, 2014 (ाईि्िर प्रिेश ाऄतितियम सांख्या 9] सि् 2014) 

304  ाईि्िर प्रिेश माि्यतमक तशक्षा सेवा चयि बोडत (सांशोिि) ाऄतितियम, 2014 (ाईि्िर प्रिेश ाऄतितियम सांख्या 21] सि् 
2014) 

305  ाईि्िर प्रिेश मूि्य सांवर्जिि कर (सांशोिि) ाऄतितियम, 2014 (ाईि्िर प्रिेश ाऄतितियम  
सांख्या 23] सि् 2014) 

306  ाईि्िर प्रिेश िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 2015 (ाईि्िर प्रिेश ाऄतितियम सांख्या 1] सि् 2015) 

307  ाईि्िर प्रिेश राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 2015 (ाईि्िर प्रिेश 
ाऄतितियम सांख्या 3] सि् 2015) 

308  ाईि्िर प्रिेश माि्यतमक तशक्षा सेवा चयि बोडत (सांशोिि) ाऄतितियम, 2016 (ाईि्िर प्रिेश ाऄतितियम सांख्या 7] सि् 
2016) 

309  ाईि्िर प्रिेश तगरोहबि्ि और समाज foरोिी किया-किाप (तिवारण) ाऄतितियम, 2015 (ाईि्िर प्रिेश ाऄतितियम 
सांख्या 14] सि् 2016) 

310  ाईि्िर प्रिेश स्थािीय के्षि esa माि के प्रवेश पर कर (सांशोिि) ाऄतितियम, 2016 (ाईि्िर प्रिेश ाऄतितियम सांख्या 18] 
सि् 2016) 

311  ाईि्िर प्रिेश राज्य तविाि मण्डि (सिस्यों की ाईपिब्तियk¡ और पेंशि) (सांशोिि) ाऄतितियम, 2016 (ाईि्िर प्रिेश 
ाऄतितियम सांख्या 21] सि् 2016) 

312  ाईि्िर प्रिेश िोक सेवा (ाऄतिकरण) (सांशोिि) ाऄतितियम, 2017 (ाईि्िर प्रिेश ाऄतितियम सांख्या 4] सि् 2017) 
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No. 789 (2)/LXXIX-V-1–21-1-ka-19-21 

 Dated Lucknow, August 24, 2021 
                                                                                                                                                                                                                                                      

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India,  the 

Governor is pleased to order the publication of the following English translation of the Uttar Pradesh 

(Dwitiya) Nirsan  Adhiniyam, 2021 (Uttar Pradesh Adhiniyam Sankhya 20 of  2021) as passed by the Uttar 

Pradesh Legislature and assented to by the Governor on August 24, 2021. The Vidhayi Anubhag-1 is 

administratively concerned with the said Adhiniyam. 

THE UTTAR PRADESH (SECOND) REPEALING 

ACT, 2021 

(U.P. Act no. 20 of 2021) 

[As passed by the Uttar Pradesh Legislature] 

AN 

ACT 

to repeal certain enactments that have become obsolete and redundant in the 

recent times. 

IT IS HEREBY enacted in the Seventy second Year of the Republic of India as 

follows :–          

Short title and 
commencement 

1. (1) This Act may be called the Uttar Pradesh (Second) Repealing Act, 2021. 

 (2) It shall be deemed to have come into force on August 4, 2021. 
Repeal of 
certain 
enactments 

2. The enactments specified in the Schedule below are hereby repealed. 

Savings 3. The repeal by this Act of any enactment shall not ,– 

(a) affect any other enactment in which the repealed enactment  has been 
applied, incorporated or referred to;      

(b) affect the validity, invalidity, effect or consequences of anything 
already done or suffered or any right, title, obligation or liability already 
acquired, accrued or incurred, or any remedy or proceeding in respect thereof, 
or any release or discharge of or from any debt, penalty, obligation, liability, 
claim or demand, or any indemnity already granted, or the proof of any past act 
or thing; 

(c) affect any principle or rule of law, or established jurisdiction, form or 
course of pleading, practice or procedure, or existing usage, custom, privilege, 
restriction, exemption, office or appointment, notwithstanding that the same 
respectively may have been in any manner affirmed or recognized or derived 
by, in or from any enactment hereby repealed; 

(d) revive or restore any jurisdiction, office, custom, liability, right, title, 
privilege, restriction, exemption, usage, practice, procedure or other matter or 
thing not now existing or in force; 

(e) affect the audit, examination, accounting, investigation, inquiry or any 
other action taken or to be taken in relation thereto by any authority and such 
audit, examination, accounting, investigation, inquiry or action could be taken, 
and, or continued as if the said enactments are not repealed by this Act. 

 

SCHEDULE 

(See section 2) 

Acts being repealed 
 

1  Validation of Registration Act, 1894 (Act no. 4 of 1894) 

2  The Canning College Contribution Act, 1920 (U.P. Act no. 4 of 1920) 

3  The Canning College Act, 1922 (U.P. Act no. 7 of 1922) 

4  Naik Girls Protection Act, 1929 (U.P. Act no. 2 of 1929) 

5  The Uttar Pradesh Minor Girls Protection Act, 1929 (U.P. Act no. 8 of 1929) 
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6  The Uttar Pradesh Special Powers Act, 1932 (U.P. Act no. 14 of 1932) 

7  The United Provinces Opium Smoking  Act, 1934 (U.P. Act no. 3 of 1934) 

8  The Kumaun Animal Transport Control Act, 1947 (U.P. Act no. 15 of 1947) 

9  The Uttar Pradesh Refugees Registration and Movements Act, 1947 (U.P. Act no. 7  

of 1948) 

10  The United Provinces Control of Supplies (Continuance of Power) Act, 1948 (U.P. Act  

no. 43 of 1948) 

11  The United Provinces Shops and Commercial Establishment (Amendment) Act, 1948 (U.P. 

Act no. 1 of 1949) 

12  The Uttar Pradesh Intermediate Education (Amendment) Act, 1950 (U.P. Act no. 4  

of 1950) 

13  The Uttar Pradesh (Temporary) Accommodation Requisition (Amendment) Act, 1950 (U.P. 

Act no. 13 of 1950) 

14  The Uttar Pradesh Industrial Disputes (Amendment) Act, 1950 (U.P. Act no. 25 of 1950) 

15  The Uttar Pradesh Provincial Armed Constabulary (Extension of Application)  Act, 1950 

(U.P. Act no. 27 of 1950) 

16  The Uttar Pradesh Irrigation (Emergency Powers) Act, 1950 (U.P. Act no. 3 of 1951) 

 

17  The Motor Vehicles (Uttar Pradesh Amendment) Act, 1950 (U.P. Act no. 10 of 1951) 

18  The Uttar Pradesh Repeal of the Maintenance of Public Order Act, 1950 (U.P. Act no. 11  

of 1951) 

19  The Uttar Pradesh Control of Supplies (Temporary Powers) (Amendment) Act, 1950 (U.P. 

Act no. 12 of 1951) 

20  The Industrial Disputes (Uttar Pradesh Amendment) Act, 1951 (U.P. Act no. 25 of 1951) 

21  The Uttar Pradesh Prohibition of Simultaneous Membership of Legislature 

(Supplementary) Act, 1952 (U.P. Act no. 5 of 1952) 

22  The Uttar Pradesh Public Gambling (Amendment) Act, 1952 (U.P. Act no. 34 of 1952) 

23  U.P. Habitual Offenders (Restriction)Act, 1952 (U.P. Act no. 38 of 1952) 

24  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1952 (U.P. Act no. 9 of 1953) 

25  The Uttar Pradesh Industrial Disputes (Amendment) Act, 1953 (U.P. Act no. 23 of 1953) 

26  The Uttar Pradesh Legislature Members (National Plan Loan) (Prevention of 

Disqualification ) Act, 1954 (U.P. Act no. 23 of 1954) 

27  The Uttar Pradesh Road Transport Services (Development) Act, 1955 (U.P. Act no. 9  

of 1955) 

28  The Uttar Pradesh State Legislature Officers, Ministers, Deputy Ministers Parliamentary 

Secretaries and  Members (Salaries, Allowances and Miscellaneous Provisions) Act, 1956 

(U.P. Act no. 8 of 1956)  

29  The Uttar Pradesh Industrial Disputes (Amendment and Miscellaneous Provisions)  

Act, 1956 (U.P. Act no. 1 of 1957) 

30  The Uttar Pradesh Women's and Children's Institutions (Control) Act, 1956 (U.P. Act no. 2 

of 1957) 

31  The Uttar State Legislature Members (Prevention of Disqualification) (Amendment)   

Act, 1957 (U.P. Act no. 25 of 1957) 

32  The Uttar Pradesh Antarim Zila Parishad Act, 1958 (U.P. Act no. 22 of 1958) 

33  The Intermediate Education (Amendment) Act, 1958 (U.P. Act no. 35 of 1958) 
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34  The Intermediate Education (Amendment) Act, 1959 (U.P. Act no. 6 of 1959) 

35  The Uttar Pradesh State Legislature Members (Prevention of Disqualification) 

(Supplementary) (Amendment)  Act, 1960 (U.P. Act no. 5 of 1960) 

36  The Uttar Pradesh Muslim Waqfs Act, 1960 (U.P. Act no. 16 of 1960) 

37  The Uttar Pradesh Control of Supplies (Temporary Powers) (Sanshodhan) Act, 1961  

(U.P. Act no. 7 of 1961) 

38  The Uttar Pradesh Rajya Vidhan Mandal Ke Adhikari, Mantri, Up-Mantri, Aur Sabha 

Sachivon (Vetan Tatha Bhatta Aur Prakirna Upbandh) Act, 1961 (U.P. Act no. 8 of 1961) 

39  The Uttar Pradesh Sales of Motor Spirit Taxation (Amendment ) Act, 1961 (U.P. Act no.11 

of 1961) 

40  The Uttar Pradesh Motor Vehicles Taxation (Sanshodhan) Adhiniyam, 1962 (U.P. Act  

no. 10 of 1962) 

41  The Uttar Pradesh Motor Gadi (Yatri-Kar) (Sanshodhan) Adhiniyam, 1963 (U.P. Act no. 4 

of 1963) 

42  The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment)  Act, 1963 

(U.P. Act no. 15 of 1963) 

43  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1963 (U.P. Act no. 25 of 1963) 

44  The Uttar Pradesh Control of Supplies (Temporary Powers) (Sanshodhan)  

Adhiniyam, 1964 (U.P. Act no. 7 of 1964) 

45  The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment)  Act, 1964 

(U.P. Act no. 13 of 1964) 

46  The Uttar Pradesh Industrial Disputes (Amendment) Act, 1966 (U.P. Act no. 2 of 1966) 

47  The Intermediate Education (Sanshodhan) Adhiniyam, 1966 (U.P. Act no. 7 of 1966) 

48  The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment)  Act, 1966 

(U.P. Act no. 12 of 1966) 

49  The Uttar Pradesh Rajya Vidhan Mandal Ke Adhikariyon Aur Sadasyon, Mantriyon, 

Up-Mantriyon Aur Sabha Sachivon (Ke Vetan Tatha Bhatton aur Prakirna Upbandh) 

(Sanshodhan) Adhiniyam, 1966 (U.P. Act no. 13 of 1966) 

50  The Uttar Pradesh Khadi Tatha Gram Udyog Board (Sanshodhan) Adhiniyam, 1966  

(U.P. Act no. 24 of 1966) 

51  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1966 (U.P. Act no. 26 of 1966) 

52  The Uttar Pradesh Gaon Panchayats and Kshettra Samities (Extension of Term) Act, 1968 

(U.P. Act no. 14 of 1968) 

53  The Uttar Pradesh Antarim Zila Parishad (Re-Enactment and Continuance) Act, 1968  

(U.P. Act no. 19 of 1968) 

54  The Uttar Pradesh State Legislature Officers, Ministers, Deputy Ministers Parliamentary 

Secretaries and  Members (Salaries and Allowances) (Amendment)  Act, 1969 (U.P. Act 

no. 7 of 1969)  

55  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1970 (U.P. Act no. 3 of 1970) 

56  The Uttar Pradesh State Legislature (Officers, Salaries and Allowances) (Amendment)  

Act, 1970 (U.P. Act no. 32 of 1970) 

57  The Uttar Pradesh Vritti Vyapar, Ajivika Aur Sewayojan Kar (Nirsan) Adhiniyam, 1970 

(U.P. Act no. 36 of 1970) 

58  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1971 (U.P. Act no. 28 of 1971) 

59  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1972 (U.P. Act no. 18 of 1972) 

60  The Intermediate Education (Amendment) Act, 1972 (U.P. Act no. 29 of 1972) 



18  mRrj izns'k vlk/kkj.k xtV] 24 vxLr] 2021 

257_RPH_vidhaika -21 Adhiniyam folder _(nirsan
 
)-2021 Data-4E 

 

61  The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment)  Act, 1972 

(U.P. Act no. 40 of 1972) 

62  The Uttar Pradesh State Legislature (Officers, Salaries and Allowances) (Amendment)  

Act, 1972 (U.P. Act no. 41 of 1972) 

63  The Uttar Pradesh Sales of Motor Spirit and Diesel Oil Taxation (Amendment ) Act, 1973 

(U.P. Act no.12 of 1973) 

64  The Uttar Pradesh Legislative Assembly Speakers Pension Act, 1974 (U.P. Act no. 10  

of 1974) 

65  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1974 (U.P. Act no. 11 of 1974) 

66  The Uttar Pradesh Sales of Motor Spirit and Diesel Oil Taxation (Amendment ) Act, 1974 

(U.P. Act no.12 of 1974) 

67  The Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam,1974 (U.P. Act no. 15  

of 1974) 

68  The Uttar Pradesh Khadi and Village Industries Board (Amendment) Act, 1975 (U.P. Act 

no. 14 of 1975) 

69  The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment)  Act, 1975 

(U.P. Act no. 23 of 1975) 

70  The Uttar Pradesh Secondary Education Laws (Amendment) Act, 1975 (U.P. Act no. 26  

of 1975) 

71  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment ) 

Act, 1976 (U.P. Act no. 8 of 1976) 

72  The Uttar Pradesh State Legislature Proceeding (Protection of Publication) (Repeal)  

Act, 1976 (U.P. Act no. 9 of 1976) 

73  The Uttar Pradesh Co-operative Laws (Amendment and Miscellaneous Provisions)  

Act, 1976 (U.P. Act no. 12 of 1976) 

74  The Uttar Pradesh Educational Institutions (Taking Over of Management) Act, 1976  

(U.P. Act no. 18 of 1976) 

75  The Uttar Pradesh Motor Vehicles (Special Provisions) Act, 1976 (U.P. Act no. 27 of 1976) 

76  The Uttar Pradesh Khadi and Village Industries Board (Amendment) Act, 1976 (U.P. Act 

no. 39 of 1976) 

77  The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Second Amendment)  

Act, 1976 (U.P. Act no. 49 of 1976) 

78  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1976 (U.P. Act no. 1  

of 1977) 

79  The Uttar Pradesh Education Laws (Amendment) Act, 1977 (U.P. Act no. 5 of 1977) 

80  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment ) 

Act, 1978 (U.P. Act no. 8 of 1978) 

81  The Uttar Pradesh Education Laws (Amendment) Act, 1978 (U.P. Act no. 12 of 1978) 

82  The Uttar Pradesh Urban Planning and Development (Amendment) Act, 1978 (U.P. Act  

no. 14 of 1978) 

83  The Uttar Pradesh Municipalites, Notified Areas and Town Areas (Alpakalik Vyawastha)  

(Sanshodhan) Adhiniyam, 1978 (U.P. Act no. 25 of 1978) 

84  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1978 (U.P. Act no. 29  

of 1978) 

85  The Motor Vehicles (Uttar Pradesh Amendment) Act, 1978 (U.P. Act no. 32 of 1978) 

86  The Uttar Pradesh Industrial Disputes (Amendment) Act, 1978 (U.P. Act no. 34 of 1978) 

87  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1979  (U.P. Act no. 11 of 1979) 

88  The Uttar Pradesh Prohibition of Smoking (Cinema Houses) (Amendment) Act, 1979  
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(U.P. Act no. 14 of 1979) 

89  The Uttar Pradesh Motor Vehicles Taxation Laws (Amendment) Act, 1979 (U.P. Act  

no. 16 of 1979) 

90  The Uttar Pradesh Legislative Chambers (Members' Emoluments and Pension) 

(Amendment)  Act, 1979 (U.P. Act no. 29 of 1979) 

91  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment ) 

Act, 1979 (U.P. Act no. 32 of 1979) 

92  The Uttar Pradesh Sales Tax (Amendment) Act, 1979 (U.P. Act no. 33 of 1979) 

93  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1980 (U.P. Act no. 3  

of 1980) 

94  The Uttar Pradesh Motor Gadi (Mal-Kar) (Sanshodhan) Adhiniyam, 1980 (U.P. Act no. 4 

of 1980) 

95  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1980 (U.P. Act no. 7 of 1980) 

96  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1980 (U.P. Act no. 13  

of 1980) 

97  The Uttar Pradesh Motor Gadi (Yatri-Kar) (Sanshodhan) Adhiniyam, 1981 (U.P. Act no. 15 

of 1981) 

98  The Uttar Pradesh Ministers and Legislators (Publication of Assets and Liabilities) 

(Amendment)  Act, 1981 (U.P. Act no. 17 of 1981) 

99  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1982 (U.P. Act no. 2  

of 1982) 

100  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1982 

(U.P. Act no. 15 of 1982) 

101  The Uttar Pradesh  Essential Services Maintenance (Amendment)  Act, 1982 (U.P. Act  

no. 16 of 1982) 

102  The Uttar Pradesh Rashtra Virodhi Tatwa Niwaran (Nirsan) Adhiniyam, 1982 (U.P. Act  

no. 24 of 1982) 

103  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1982 (U.P. Act no. 27 of 1982) 

104  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1983 (U.P. Act no. 1 of 1983) 

105  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1983 

(U.P. Act no. 8 of 1983) 

106  The Uttar Pradesh Khadi and Village Industries Board (Amendment) Act, 1983 (U.P. Act 

no. 11 of 1983) 

107  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Dwitiya 

Sanshodhan) Adhiniyam, 1983 (U.P. Act no. 18 of 1983) 

108  The Uttar Pradesh Industrial Disputes (Amendment) Act, 1983 (U.P. Act no. 26 of 1983) 

109  The Intermediate Education (Amendment) Act, 1984 (U.P. Act no. 6 of 1984) 

110  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  

Act, 1984 (U.P. Act no. 13 of 1984) 

111  The Uttar Pradesh Krishi Utpadan Mandi Laws (Amendment) Act, 1984 (U.P. Act no. 20 

of 1984) 

112  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Second 

Amendment)  Act, 1984 (U.P. Act no. 21 of 1984) 

113  The Uttar Pradesh Sales Tax (Amendment) Act, 1984 (U.P. Act no. 22 of 1984) 

114  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1985 

(U.P. Act no. 2 of 1985) 

115  The Uttar Pradesh Sales Tax (Amendment) Act, 1985 (U.P. Act no. 6 of 1985) 
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116  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1985 (U.P. Act no. 10  

of 1985) 

117  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1985 (U.P. Act no. 13  

of 1985) 

118  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1985 (U.P. Act no. 14 of 1985) 

119  The Uttar Pradesh Secondary Education Services Commission  and Selection Boards 

(Amendment) Act, 1985 (U.P. Act no. 19 of 1985) 

120  The Uttar Pradesh Urban Planning and Development (Amendment and Validation)  

Act, 1985 (U.P. Act no. 21 of 1985) 

121  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  

Act, 1985 (U.P. Act no. 28 of 1985) 

122  The Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam, 1986 (U.P. Act no. 5  

of 1986) 

123  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment ) 

Act, 1986 (U.P. Act no. 6 of 1986) 

124  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1986 

(U.P. Act no. 11 of 1986) 

125  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  

Act, 1986 (U.P. Act no. 13 of 1986) 

126  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1986 (U.P. Act no. 16 of 1986) 

127  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Second 

Amendment)  Act, 1986 (U.P. Act no. 22 of 1986) 

128  The Uttar Pradesh Shri Kashi Vishwanath Temple (Amendment) Act, 1986 (U.P. Act  

no. 25 of 1986) 

129  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1987 (U.P. Act no. 6  

of 1987) 

130  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1987 

(U.P. Act no. 10 of 1987) 

131  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment) 

Act, 1987 (U.P. Act no. 16 of 1987) 

132  The Intermediate Education (Amendment) Act, 1987 (U.P. Act no. 18 of 1987) 

133  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1987 (U.P. Act no. 20 of 1987) 

134  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment) 

Act, 1987 (U.P. Act no. 21 of 1987) 

135  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1988 

(U.P. Act no. 6 of 1988) 

136  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1988 (U.P. Act no. 10  

of 1988) 

137  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment) 

Act, 1988 (U.P. Act no. 17 of 1988) 

138  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1988 (U.P. Act no. 18 of 1988) 

139  The Uttar Pradesh Zila Parishad (Alpakalik Vyawastha) (Dwitiya Sanshodhan)  

Adhiniyam, 1988 (U.P. Act no. 20 of 1988) 

140  The Uttar Pradesh Zila Parishad (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1989 

(U.P. Act no. 2 of 1989) 

141  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment) 

Act, 1989 (U.P. Act no. 6 of 1989) 

142  The Motor Vehicles (Uttar Pradesh Amendment) Act, 1989 (U.P. Act no. 8 of 1989) 
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143  The Uttar Pradesh Sugarcane (Purchase Tax) (Amendment) Act, 1989 (U.P. Act no. 13  

of 1989) 

144  The Uttar Pradesh State Legislature Members, Ministers and Parliamentary Secretaries 

Emoluments Laws (Amendment) Act, 1989 (U.P. Act no. 15 of 1989) 

145  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1989 (U.P. Act no. 22 of 1989) 

146  The Uttar Pradesh Shri Kashi Vishwanath Temple (Amendment) Act, 1989 (U.P. Act  

no. 23 of 1989) 

147  The Uttar Pradesh Education Laws (Amendment) Act, 1989 (U.P. Act no. 26 of 1989) 

148  The Uttar Pradesh Official Language (Amendment) Act, 1989 (U.P. Act no. 28 of 1989) 

149  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1990 (U.P. Act no. 3 of 1990) 

150  The Uttar Pradesh Municipalities, Notified Areas and Town Areas (Alpakalik Vyawastha)  

(Amendment) Act, 1990 (U.P. Act no. 4 of 1990) 

151  The Uttar Pradesh Ministers, State Legislature Officers and Members Amenities Laws 

(Amendment)  Act, 1990 (U.P. Act no. 5 of 1990) 

152  The Uttar Pradesh Sugarcane (Purchase Tax) (Amendment) Act, 1990 (U.P. Act no. 6  

of 1990) 

153  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1990 

(U.P. Act no.10 of 1990) 

154  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Dwitiya 

Sanshodhan) Adhiniyam, 1990 (U.P. Act no. 11 of 1990) 

155  The Uttar Pradesh Municipalities, Notified Areas and Town Areas (Alpakalik Vyawastha)  

(Second Amendment) Act, 1990 (U.P. Act no. 16 of 1990) 

156  The Uttar Pradesh Panchayat Raj (Amendment) Act, 1990 (U.P. Act no. 17 of 1990) 

157  The Uttar Pradesh Road Transport Schemes (Validation) Act, 1990 (U.P. Act no. 21  

of 1990) 

158  The Uttar Pradesh Industrial Disputes (Amendment) Act, 1991 (U.P. Act no. 3 of 1991) 

159  The Uttar Pradesh Secondary Education Services Commission  and Selection Boards 

(Amendment and Validation) Act, 1991 (U.P. Act no. 8 of 1991) 

160  The Uttar Pradesh Zila Parishad (Alpakalik Vyawastha) (Sanshodhan) Adhiniyam, 1991 

(U.P. Act no. 11 of 1991) 

161  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  

Act, 1991 (U.P. Act no. 15 of 1991) 

162  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1991 (U.P. Act no. 16 of 1991) 

163  The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) (Dwitiya Sanshodhan) 

Adhiniyam, 1991 (U.P. Act no. 20 of 1991) 

164  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Dwitiya 

Sanshodhan) Adhiniyam, 1991 (U.P. Act no. 21 of 1991) 

165  The Uttar Pradesh Secondary Education Services Commission  and Selection Boards 

(Amendment) Act, 1991 (U.P. Act no. 26 of 1991) 

166  The Uttar Pradesh Municipalities, Notified Areas and Town Areas (Alpakalik Vyawastha) 
(Sanshodhan) Adhiniyam, 1992 (U.P. Act no. 5 of 1992) 

167  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1992 (U.P. Act no. 7 
 of 1992) 

168  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1992 (U.P. Act no. 10  
of 1992) 

169  The Uttar Pradesh Rajya Vidyut Utpadan Nigam Limited (Acquisition and Transfer  
of Undertaking) Act, 1992 (U.P. Act no. 12 of 1992) 
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170  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  
Act, 1992 (U.P. Act no. 13 of 1992) 

171  The Uttar Pradesh Khadi and Village Industries Board (Amendment) Act, 1992 (U.P. Act 
no. 15 of 1992) 

172   The Uttar Pradesh Sales Tax (Second Amendment) Act, 1992 (U.P. Act no. 21 of 1992) 

173  The Uttar Pradesh Secondary Education Services Commission  and Selection Boards 
(Second Amendment) Act, 1992 (U.P. Act no. 24 of 1992) 

174  The Uttar Pradesh Secondary Education Services Commission  and Selection Boards 
(Amendment) Act, 1992 (U.P. Act no. 1 of 1993) 

175  The Uttar Pradesh Sales of Motor Spirit, Diesel  Oil and Alcohol Taxation (Amendment 
and Validation) Act, 1993 (U.P. Act no. 7 of 1993) 

176  The Uttar Pradesh Municipalities, Notified Areas and Town Areas (Alpakalik Vyawastha) 
(Amendment) Act, 1993 (U.P. Act no. 8 of 1993) 

177  The Uttar Pradesh Motor Transport Vehicles (Toll) (Repeal) Act, 1994 (U.P. Act no. 2  
of 1994) 

178  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 
Adhiniyam, 1994 (U.P. Act no. 6 of 1994) 

179  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment) 
Act, 1994 (U.P. Act no. 11 of 1994) 

180  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  
Act, 1994 (U.P. Act no. 16 of 1994) 

181  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1994 (U.P. Act no. 21 of 1994) 

182  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 
Adhiniyam, 1995 (U.P. Act no. 2 of 1995) 

183  The Uttar Pradesh Urban Buildings (Regulation of Letting, Rent and Eviction) 
(Amendment) Act, 1995 (U.P. Act no. 5 of 1995) 

184  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act,  1995 (U.P. Act no. 9  
of 1995) 

185  The Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam, 1995 (U.P. Act no. 10  
of 1995) 

186  The Uttar Pradesh Tax on Luxuries Act, 1995 (U.P. Act no. 11 of 1995) 

187  The Uttar Pradesh Secondary Education Services Selection Boards (Amendment) Act, 1995 
(U.P. Act no. 15 of 1995) 

188  The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1995 (U.P. Act no. 23 of 1995) 

189  The Uttar Pradesh Sugarcane (Purchase Tax) (Amendment) Act, 1995 (U.P. Act no. 27  
of 1995) 

190  The Uttar Pradesh Urban Planning and Development (Amendment) Act, 1997 (U.P. Act  
no. 3 of 1997) 

191  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  
Act, 1997 (U.P. Act no. 4 of 1997) 

192  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Amendment) 
Adhiniyam, 1997 (U.P. Act no. 5 of 1997) 

193  The Uttar Pradesh Ministers and State Legislature Officers and Members Amenities Laws 
(Amendment)  Act, 1997 (U.P. Act no. 8 of 1997) 

194  The Uttar Pradesh Trade Tax (Amendment) Act, 1997 (U.P. Act no. 11 of 1997) 

195  The Uttar Pradesh Shri Kashi Vishwanath Temple (Amendment) Act, 1997 (U.P. Act  

no. 15 of 1997) 

196  The Uttar Pradesh Rural Housing Board (Amendment) Act, 1997 (U.P. Act no. 17 of 1997) 

197  The Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam, 1998 (U.P. Act no. 4  

of 1998) 
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198  The Uttar Pradesh State Commission for Women (Repeal) Act, 1998 (U.P. Act no. 6  

of 1998) 

199  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment) 

Act, 1998 (U.P. Act no. 17 of 1998) 

200  The Uttar Pradesh Secondary Education Services Commission  (Amendment) Act, 1998 

(U.P. Act no. 25 of 1998) 

201  The Uttar Pradesh Trade Tax (Amendment) Act, 1998 (U.P. Act no. 26 of 1998) 

202  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  

Act, 1998 (U.P. Act no. 27 of 1998) 

203  The Uttar Pradesh State Legislature Members and Officers and Ministers Amenities Laws 

(Amendment) Act, 1998 (U.P. Act no. 30 of 1998) 

204  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act,1999 (U.P. Act no.5  

of 1999) 

205  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 1999 (U.P. Act no. 7 of 1999) 

206  The Uttar Pradesh Secondary Education Services Commission  and Selection Boards 

(Amendment) Act, 1999 (U.P. Act no. 13 of 1999) 

207  The Uttar Pradesh Shanti Suraksha Bal (Nirsan) Adhiniyam, 1999 (U.P. Act no. 28  

of 1999) 

208  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1999 (U.P. Act no. 30  

of 1999) 

209  The Uttar Pradesh Secondary Education Services Commission  and Selection Boards 

(Amendment) Act, 1999 (U.P. Act no. 31 of 1999) 

210  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2000 (U.P. Act no. 4  

of 2000) 

211  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 2000 (U.P. Act no. 5  

of 2000) 

212  The Uttar Pradesh Trade Tax (Amendment) Act, 2000 (U.P. Act no. 6 of 2000) 

213  The Uttar Pradesh Urban Planning and Development (Amendment) Act, 2000 (U.P. Act  

no. 9 of 2000) 

214  The Uttar Pradesh State Commission for Women (Repeal) Act, 2000 (U.P. Act no. 10  

of 2000) 

215  The Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam, 2000 (U.P. Act no.17  

of 2000) 

216  The Uttar Pradesh Trade Tax (Amendment) Act, 2000 (U.P. Act no. 20 of 2000) 

217  The Uttar Pradesh Industrial Disputes (Amendment) Act, 2000 (U.P. Act no. 21 of 2000) 

218  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment ) 

Act, 2000 (U.P. Act no. 24 of 2000) 

219  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  

Act, 2000 (U.P. Act no. 25 of 2000) 

220  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Second 

Amendment)  Act, 2000 (U.P. Act no. 27 of 2000) 

221  The Uttar Pradesh Hindu Religious Institution (Prevention of Dissipation of Properties) 

(Repeal) Act, 2000 (U.P. Act no. 31 of 2000) 

222  The Uttar Pradesh Trade Tax (Second Amendment) Act, 2000 (U.P. Act no. 35 of 2000) 

223  The Uttar Pradesh Secondary Education Services Selection Boards (Amendment) Act, 2001 

(U.P. Act no. 5 of 2001) 

224  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 

Adhiniyam, 2001 (U.P. Act no. 10 of 2001) 
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225  The Uttar Pradesh Trade Tax (Amendment and Validation) Act, 2001 (U.P. Act no. 11  

of 2001) 

226  The Uttar Pradesh Tax on Entry of Goods (Amendment) Act, 2001 (U.P. Act no. 13  

of 2001) 

227  The Uttar Pradesh Secondary Education Services Selection Board (Second Amendment) 

Act, 2001 (U.P. Act no. 14 of 2001) 

228  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2001 (U.P. Act no. 25  

of 2001) 

229  The Uttar Pradesh Tax on Entry of Goods (Second Amendment) Act, 2001 (U.P. Act no. 26 

of 2001) 

230  The Uttar Pradesh State Commission for the Backward Classes (Amendment) Act, 2001 

(U.P. Act no. 28 of 2001) 

231  The Uttar Pradesh State Commission for Women (Amendment) Act, 2002 (U.P. Act no. 6 

of 2002) 

232  The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) 
Adhiniyam, 2002 (U.P. Act no. 17 of 2002) 

233  The Uttar Pradesh Shri Kashi Vishwanath Temple (Amendment) Act, 2003 (U.P. Act no. 3 
of 2003) 

234  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2003 (U.P. Act no. 4  
of 2003) 

235  The Uttar Pradesh Tax on Entry of Goods (Amendment) Act, 2003 (U.P. Act no. 5 of 2003) 

236  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 2003 (U.P. Act no. 12  
of 2003) 

237  The Uttar Pradesh State Commission for Women (Repeal) Act, 2004 (U.P. Act no. 3  
of 2004) 

238  The Uttar Pradesh State Legislature Members and Officers and Ministers Amenities Laws 
(Amendment) Act, 2004 (U.P. Act no. 10 of 2004) 

239  The Uttar Pradesh Trade Tax (Amendment) Act, 2004 (U.P. Act no. 14 of 2004) 

240  The Uttar Pradesh Tax on Entry of Goods (Amendment) Act, 2004 (U.P. Act no. 15  
of 2004) 

241  The Uttar Pradesh Trade Tax (Second Amendment) Act, 2004 (U.P. Act no. 17 of 2004) 

242  The Uttar Pradesh Trade Tax (Third Amendment) Act, 2004 (U.P. Act no. 18 of 2004) 

243  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2004 (U.P. Act no. 21  
of 2004) 

244  The Uttar Pradesh Tax on Entry of Goods (Second Amendment) Act, 2004 (U.P. Act no. 22 
of 2004) 

245  The Uttar Pradesh Secondary Education Services Selection Board (Amendment) Act, 2004 
(U.P. Act no. 28 of 2004) 

246  The Uttar Pradesh Repealing Act, 2004 (U.P. Act no. 32 of 2004) 

247  The Uttar Pradesh Muslim Waqfs (Repeal) Act, 2005 (U.P. Act no. 6 of 2005) 

248  The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcohol Taxation (Amendment) 
Act, 2005 (U.P. Act no. 7 of 2005) 

249  The Uttar Pradesh Trade Tax (Amendment) Act, 2005 (U.P. Act no. 9 of 2005) 

250  The Uttar Pradesh Tax on Entry of Goods (Amendment) Act, 2005 (U.P. Act no. 10  
of 2005) 

251  The Uttar Pradesh State Commission for Backward Classes (Amendment) Act, 2005  
(U.P. Act no. 18 of 2005) 

252  The Uttar Pradesh State Commission for Women (Amendment) Act, 2005 (U.P. Act no. 19 
of 2005) 
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253  The Uttar Pradesh State Legislature (Members and Officers Amenities Laws) (Amendment) 
Act, 2005 (U.P. Act no. 21 of 2005) 

254  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2006 (U.P. Act no. 3  
of 2006)     

255  The Uttar Pradesh Sugarcane (Purchase Tax) (Amendment) Act, 2006 (U.P. Act no. 5  
of 2006)  

256  The Uttar Pradesh State Legislature (Members Emoluments and Pension) (Amendment)  
Act, 2006 (U.P. Act no. 7 of 2006) 

257  The Uttar Pradesh State Legislature (Prevention of Disqualification) (Amendment)   
Act, 2006 (U.P. Act no. 10 of 2006) 

258  The Uttar Pradesh Technical University (Amendment) Act, 2006 (U.P. Act no. 18 of 2006) 

259  The Uttar Pradesh Secondary Education Services Selection Board (Amendment) Act, 2006 
(U.P. Act no. 37 of 2006)  

260  The Uttar Pradesh State Legislature (Prevention of Disqualification) (Second Amendment)  
Act, 2006 (U.P. Act no. 39 of 2006) 

261  The Uttar Pradesh Industrial Disputes (Amendment) Act, 2007 (U.P. Act no. 2 of 2007) 

262  The Uttar Pradesh High Schools and Intermediate Colleges (Payment of Salaries of 
Teachers' and other Employees) (Amendment) Act, 2007 (U.P. Act no. 3 of 2007) 

263  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 2007 (U.P. Act no. 4  
of 2007)  

264  The Uttar Pradesh Commission for Backward Classes (Amendment) Act, 2007 (U.P. Act 
no. 10 of 2007)  

265  The Uttar Pradesh Sports (Registration, Recognition and Regulation of Association) 
(Repeal) Act, 2007 (U.P. Act no. 14 of 2007) 

266  The Uttar Pradesh State Commission for Women (Amendment) Act, 2007 (U.P. Act no. 16 
of 2007)  

267  The Uttar Pradesh Technical University (Amendment) Act, 2007 (U.P. Act no. 19 of 2007)  

268  The Uttar Pradesh State Law Commission (Repeal) Act, 2007 (U.P. Act no. 20 of 2007)  

269  The Uttar Pradesh Secondary Education Services Selection Board ( Second Amendment) 
Act, 2007 (U.P. Act no. 22 of 2007)  

270  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2007 (U.P. Act no. 24  
of 2007)  

271  The Uttar Pradesh Motor Vehicles Taxation (Second Amendment) Act, 2007 (U.P. Act  
no. 27 of 2007) 

272  The Uttar Pradesh Technical University (Second Amendment) Act, 2007 (U.P. Act no. 28 
of 2007)  

273  The Uttar Pradesh Senior Officers Residences (Repeal) Act, 2007 (U.P. Act no. 36 of 2007) 

274  The Uttar Pradesh State Legislature (Members Emoluments and Pension) (Amendment)  
Act, 2007 (U.P. Act no. 37 of 2007)  

275  The Uttar Pradesh State Legislature (Members Emoluments and Pension) (Second 
Amendment)  Act, 2007 (U.P. Act no. 39 of 2007) 

276  The Uttar Pradesh Urban Planning and Development (Amendment) Act, 2007 (U.P. Act  
no. 1 of 2008) 

 

277  The Uttar Pradesh Secondary Education Services Selection Board (Third Amendment)  
Act, 2007 (U.P. Act no. 4 of 2008)  

278  The Uttar Pradesh Trade Tax (Amendment) Act, 2008 (U.P. Act no. 6 of 2008)  

279  The Uttar Pradesh Tax on Entry of Goods into Local Areas (Amendment) Act, 2008  
(U.P. Act no. 7 of 2008) 

280  The Uttar Pradesh Khadi and Village Industries Board (Amendment) Act, 2008 (U.P. Act 
no. 9 of 2008) 
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281  The Uttar Pradesh State Legislature (Members Emoluments and Pension) (Amendment)  
Act, 2008 (U.P. Act no. 11 of 2008) 

282  The Intermediate Education (Amendment) Act, 2007 (U.P. Act no. 16 of 2008) 

283  The Uttar Pradesh Value Added Tax (Amendment) Act, 2008 (U.P. Act no. 19 of 2008) 

284  The Uttar Pradesh Tax on Entry of Goods into Local Areas (Second Amendment)  
Act, 2008 (U.P. Act no. 25 of 2008)  

285  The Uttar Pradesh Tax on Entry of Goods into Local Areas (Amendment) Act, 2009  
(U.P. Act no. 8 of 2009) 

286  The Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam, 2009 (U.P. Act no. 10  
of 2009) 

287  The Uttar Pradesh Value Added Tax (Amendment) Act, 2009 (U.P. Act no. 11 of 2009)  

288  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2009 (U.P. Act no. 18  
of 2009)  

289  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 2009 (U.P. Act no. 19  
of 2009)  

290  The Uttar Pradesh Value Added Tax (Second Amendment) Act, 2009 (U.P. Act no. 21  
of 2009) 

291  The Uttar Pradesh Value Added Tax (Third Amendment) Act, 2009 (U.P. Act no. 22  
of 2009) 

292  The Uttar Pradesh Rakshak Dal (Amendment) Act, 2009 (U.P. Act no. 24 of 2009) 

293  The Uttar Pradesh Technical University (Amendment) Act, 2010 (U.P. Act no. 5 of 2010)  

294  The Uttar Pradesh State Legislature Members and Officers and Ministers Amenities Laws 
(Amendment)  Act, 2010 (U.P. Act no. 9 of 2010) 

295  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  
Act, 2013 (U.P. Act no. 4 of 2013)  

296  The Uttar Pradesh State Law Commission (Repeal) Act, 2012 (U.P. Act no. 7 of 2013) 

297  The Uttar Pradesh Shri Kashi Vishwanath Temple (Amendment) Act, 2013 (U.P. Act  
no. 11 of 2013) 

298  The Uttar Pradesh Shri Kashi Vishwanath Temple (Second Amendment) Act, 2013  
(U.P. Act no. 12 of 2013) 

299  The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 2013 (U.P. Act no. 15  
of 2013)  

300  The Uttar Pradesh Value Added Tax (Amendment) Act, 2013 (U.P. Act no. 18 of 2013) 

301  The Uttar Pradesh State Commission for Women (Amendment) Act, 2013 (U.P. Act no. 19 
of 2013) 

302  The Uttar Pradesh Vocational Education and Training (Repeal) Act, 2014 (U.P. Act no. 6 
of 2014) 

303  The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2014 (U.P. Act no. 9  
of 2014)  

304  The Uttar Pradesh Secondary Education Services Selection Board (Amendment) Act, 2014 
(U.P. Act no. 21 of 2014)  

305  The Uttar Pradesh Value Added Tax (Amendment) Act, 2014 (U.P. Act no. 23 of 2014)  

306  The Uttar Pradesh Public Services (Tribunal) (Amendment) Act, 2015 (U.P. Act no. 1  
of 2015)  

307  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)  
Act, 2015 (U.P. Act no. 3 of 2015)  

308  The Uttar Pradesh Secondary Education Services Selection Board (Amendment) Act, 2016 
(U.P. Act no. 7 of 2016) 

309  The Uttar Pradesh Gangsters and Anti Social Activities (Prevention) (Amendment)  
Act, 2015 (U.P. Act no. 14 of 2016) 
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310  The Uttar Pradesh Tax on Entry of Goods into Local Areas (Amendment) Act, 2016  
(U.P. Act no. 18 of 2016)  

311  The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment) 
Act, 2016 (U.P. Act no. 21 of 2016)  

312  The Uttar Pradesh Public Services (Tribunal) (Amendment) Act, 2017 (U.P. Act no. 4  
of 2017)  

 

Repeal and 
Saving 

4. (1) The Uttar Pradesh Repealing Ordinance, 2021 is hereby 

repealed. 

U.P. Ordinance 

no. 6 of 2021 

 (2) Notwithstanding such repeal, anything done or any action 

taken under the provisions of the Ordinance referred to in sub-section 

(1) shall be deemed to have been done or taken under the corresponding 

provisions of this Act as if the provisions of this Act were in force at all 

material times. 

 

——— 

 

STATEMENT OF OBJECTS AND REASONS 

 

This Bill is one of those periodical measures by which enactments which have ceased to be in 

force or have become obsolete, are repealed. On recommendation of the State Law Commission, and in 

order to reduce regulatory compliance burden to facilitate ease of doing business for citizens and industries 

and with the objective of decriminalization, it has been decided to repeal enactments which have become 

redundant and obsolete in present times or retention whereof as separate Acts is unnecessary, after 

obtaining the consent of the Administrative Departments related therewith. 

Since the State Legislature was not in session and immediate legislative action was necessary to 

implement the aforesaid decision, the Uttar Pradesh Repealing Ordinance, 2021 (U. P. Ordinance no. 6 of 

2021) was promulgated by the Governor on August 4, 2021. 

This Bill is introduced to replace the aforesaid Ordinance. 

 

 

 

 By order, 

 ATUL SRIVASTAVA, 

 Pramukh Sachiv. 
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No. 792 (2V¥LXXIX-V- 1-2] -1(ka)22-2021
Dated Lucknow, August 24, 202)

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the

Governor is pleased to order the publication of the following English translation of the Uttar Pradesh

(Tritiya) Nirsan Adhiniyamly 2021 (Uttar Pradesh Adhiniyam Sankhya 21 of 2021) as passed by the Uttar

Pradesh Legislature and assented to by the Governor on August 24, 2021 The Vidhayi Anubhag-I is

administratively concerned with the said Adhiniyam

THE UTTAR PRADESH (THIRD) REPEALING ACT,.2021
(U P. ACT no..21 OF 2021)

[As passed by the Uttar Pradesh Legislature]
¢

AN

ACI
to repeal certain, enactments that have become obsolete and redundant in the

recent times.

It Is HEREBY enacted in the Seventy-second Year of the Republic of India as
follow -

Short title1.. This Act may be called the Uttar Pradesh (Third) Repealing Act, 2021.

3

arate waa

a

& fides qeenfta am, fed a

2. The enactments specified in the Schedule below are hereby repealed.

3. The repeal by this Act of any enactment shalt not,-
(a) affect any other enactment in which the repealed enactment has been

applied, incorporated or referred to;
(b) affect the validity, invalidity, effect or consequences of anything

already done or suffered or any right, title, obligation or liability already
acquired, accrued or incurred, or any remedy or proceeding in respect thereof,
or any release or discharge of or from any debt, penalty, obligation, liability,
claim or demand, or any indemnity already granted, or the proof of any past
act or thing;

263 RPH { nirsan vidhyak 2021) data 4e (vid fol.-21) makeup data8d

Repeal of certain
*

enactments

Savings



BR Was STANT 24 anTeT, 20214

(c) affect any principle or rule of law, or established jurisdiction, form or
course of pleading, practice or procedure, or existing usage, custom, privilege,
restriction, exemption, office or appointment, notwithstanding that the same
respectively may have been in any manner affirmed or recognized or derived
by. I in or from any enactment hereby repealed;

(d) revive or restore any jurisdiction, office, custom, liability, right, title,
privilege, restriction, exemption, usage, practice, procedure or other matter or
thing not now existing or in force;

(e) affect the audit, examination, accounting, investigation, inquiry or any
other action taken or to be taken in relation thereto by any authority and such
audit, examination, accounting, investigation, inquiry or action could be taken,
and, or continued as if the said enactments are not repealed by this Act.

SCHEDULE
(See section 2)

Acts being repealed
The Uttar Pradesh National Parks Act, 1935 (U.P. Act no. 1 of 1935)1

The United Provinces Land Acquisition (Rehabilitation of Refugees) Act, 1948
(U.P. Act no. 26 of 1948)

2

The Uttar Pradesh Electricity (Temporary Powers of Control} (Amendment and
Miscellaneous Provisions) Act, 1956 (U.P. Act no. 29 of 1956)

3

The Uttar Pradesh Resin and Other Forest Produce (Regulation of Trade ) Act, 1976
(U.P. Act no. 13 of 1976)

4

The Uttar Pradesh Electric Wire and Transformers (Prevention and Punishment of Theft)
Act, 1976 (U.P. Act no, 42 of 1976)

5

STATEMENT OF OBJECTS AND REASONS

This Bill is one of those periodical measures by which enactments which have ceased to be in
force or have become obsolete, are repealed. On recommendation of the State Law Commission, and in
order to reduce regulatory compliance burden to facilitate ease of doing business for citizens and industries
and with the objective of decriminalization, it has been decided to repeal enactments which have become
redundant and obsolete in present times or retention whereof as separate Acts is unnecessary, by
introducing a Bill in the second session, of the year 2021, of the State Legislature after obtaining the.
consent of the Administrative Departments related therewith.

The Uttar Pradesh (Third) Repealing Bill, 2021 is introduced accordingly.

By order,
ATUL SRIVASTAVA,

Pramukh Sachiv.

Gtovaogotio-voriio 263 wWarys-2021-(592)-599-Wherai--(araer/ aio/aitHee) |
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—

¼mRrj çns'k vf/kfu;e½ 

 

&&&&&&& 

la[;k  1094@79-fo-1&21-1-d -34-21 

y[kuÅ] 24 fnlEcj] 2021 
&&&&&&& 

vf/klwpuk 

^^Hkkjr dk lafo/kku** ds vuqPNsn 200 ds v/khu Jh jkT;iky us mRrj izns'k ¼prqFkZ½ fujlu fo/ks;d] 

2021 ftlls fo/kk;h vuqHkkx&1 iz'kklfud :i ls lEcfU/kr gS] ij fnukad 24 fnlEcj] 2021 dks vuqefr iznku 

dh vkSj og mRrj izns'k vf/kfu;e la[;k 36 lu~ 2021 ds :i esa loZlk/kkj.k dh lwpukFkZ bl vf/klwpuk }kjk 

izdkf'kr fd;k tkrk gSA 
 

mRrj çns'k ¼prqFkZ½ fujlu vf/kfu;e] 2021 

¼mRrj çns'k vf/kfu;e la[;k 36 lu~ 2021½ 

¼tSlk mRrj izns'k fo/kku e.My }kjk ikfjr gqvk½ 

कतिपय ाऄतितियतमतियों, जो वितमाि समय में ाऄप्रचतिि और ाऄिावश्यक हो 

गयी हैं, का तिरसि करिे के तिए 

vf/kfu;e 

Hkkjr x.kjkT; ds cgRrjosa o"kZ esa fuEufyf[kr vf/kfu;e cuk;k tkrk gS %& 

1&;g vf/kfu;e mRrj izns'k ¼prqFkZ½ fujlu vf/kfu;e] 2021 dgk tk;sxkA 

 

laf{kIr uke  

 

 

 
कतिपय 2-िीचे ाऄिुसूची में तवतिर्दिष्ट ाऄतितियतमतियााँ  तिरतसि की   



2 mÙkj izns'k vlk/kkj.k xtV] 24 fnlEcj] 2021 
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ाऄतितियतमतियों का 

तिरसि 
जािी हैं। 

व्यावृति 3-ाआस ाऄतितियम ककसी ाऄतितियतमति के तिरसि स,े- 

(क) ऐसी कोाइ ाऄन्य ाऄतितियतमति प्रभातवि िहीं होगी तजसमें तिरतसि 

ाऄतितियतमति िाग ूकी गयी हो] सतममतिि की गयी हो या हो ; 

(ख) पहिे से कृि या ग्रस्ि ककसी बाि ाऄथवा पहिे से ाऄर्जजि] प्रो भूि 

या ाईपगि ककसी ाऄतिकार] हक] बाध्यिा या िातयत्व ाऄथवा ित्समबन्िी ककसी 

ाईपाय या कायतवाही ाऄथवा पहिे से स्वीकृि ककसी ऋण] शातस्ि] बाध्यिा] 

िातयत्व] िावा या मााँग या क्षतिपूर्जि के या से ककसी प्रकार के तिमोचि या 

ाईन्मोचि ाऄथवा ककसी पूवत कृि्य कायत या बाि के प्रमाण की तवति मान्यिा] 

ाऄतवतिमान्यिा] ाऄथत या पररणाम प्रभातवि िहीं होंग े;  

(ग)  ाआस बाि के होिे हुए कोाइ या तवति का तियम या 

स्थातपि ाऄतिकाररिा] ाऄतभवचि] या प्रकिया का प्रारूप या प्रिम ाऄथवा 

प्रथा] रूकि] तवशेषातिकार] तिबतन्िि] छूट] पि या तियुति प्रभातवि िहीं 

होंग ेकक तिरतसि ककसी ाऄतितियतमति , में या से ाईिकी िमशाः 

ककसी भी रीति से ाऄतभपुतष्ट कर िी गयी होगी या ाईन्हें मान्यिा प्रिाि कर 

किया गया होगा या ाईन्हें व्युत्पन्न कर तिया गया होगा ; 

(घ) कोाइ ाऄतिकाररिा] पि] रूकि] िातयत्व] ाऄतिकार] हक] तवशेषातिकार] 

तिबतन्िि] छूट] प्रथा] ] प्रकिया ाऄथवा समप्रति या ाऄप्रवृि कोाइ 

ाऄन्य तवषय या बाि पुिाः प्रवर्जिि या प्रत्यावर्जिि िहीं होंग े; 

(ङ) िेखा-परीक्षा] परीक्षा] िेखाांकि] ाऄिुसन्िाि] जााँच या ित्समबन्ि में 

ककसी प्रातिकारी कृि या की जािे वािी कोाइ ाऄन्य कायतवाही प्रभातवि 

िहीं होगी और ऐसी िेखा-परीक्षा] परीक्षा] िेखाांकि] ाऄिुसन्िाि] जााँच या 

कायतवाही की जा सकिी है] और या जारी रखी जा सकिी ह ै मािों ाईि 

ाऄतितियतमतियााँ ाआस ाऄतितियम तिरतसि ि की गयी हों। 
 

 

ाऄिुसूची 

(िारा-2 िखेें) 

तिरतसि ककये जा रह ेाऄतितियम 

 

1  
सांयुक्ि प्राि्ि फेतमि ररिीफ फण्ड एक्ट, 1936 (सांयुक्ि प्राि्ि ाऄतितियम सांख्या 10 सि ्
1936) 

2  
कुमायूां एतिमि कन्रोि (सांशोिि) एक्ट, 1950 (ाईि्िर प्रिशे ाऄतितियम सांख्या 5 सि् 
1950) 

3  
ाईिर प्रिशे  ररिीफ फण्ड (सांशोिि) ाऄतितियम, 1952 (ाईि्िर प्रिशे ाऄतितियम सांख्या 8 

सि् 1953) 

4  
ाईिर प्रिशे  ररिीफ फण्ड (सांशोिि) एक्ट, 1961 (ाईि्िर प्रिशे ाऄतितियम सांख्या 19 सि ्
1961) 

5  
ाईिर प्रिशे स्नािकोिर तचककत्सा तशक्षा (ाऄिुसूतचि जातियों, ाऄिुसूतचि जिजातियों और ाऄन्य तपछड़े 

वगों के तिए ाअरक्षण) ाऄतितियम, 1997 (ाईि्िर प्रिशे ाऄतितियम सांख्या 14 सि् 1997) 

6  

ाईिर प्रिशे स्नािकोिर तचककत्सा तशक्षा (ाऄिुसूतचि जातियों, ाऄिुसूतचि जिजातियों और ाऄन्य तपछड़े 

वगों के तिए ाअरक्षण) ( सांशोिि) ाऄतितियम, 1999 (ाईि्िर प्रिशे ाऄतितियम सांख्या 9  

सि् 1999) 

7  
ककग जॉजत तचककत्सा  (सांशोिि) ाऄतितियम, 2004 (ाईि्िर प्रिशे ाऄतितियम  

सांख्या 4 सि् 2004) 

8  
ाईिर प्रिशे ककग जॉजत िन्ि तवज्ञाि (सांशोिि) ाऄतितियम, 2006 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 6 सि् 2006) 

9  
ाईिर प्रिशे ककग जॉजत िन्ि तवज्ञाि  (तिरसि) ाऄतितियम, 2007 (ाईि्िर प्रिशे 

ाऄतितियम सांख्या 7 सि् 2007) 

10  
ाईिर प्रिशे ग्रामीण ाअयुर्जवज्ञाि एवां ाऄिुसांिाि सांस्थाि, सैफाइ (सांशोिि) ाऄतितियम, 2009 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 13 सि् 2010) 

11  
ाईिर प्रिशे ग्रामीण ाअयुर्जवज्ञाि एवां ाऄिुसांिाि सांस्थाि, सैफाइ (सांशोिि) ाऄतितियम, 2013 

(ाईि्िर प्रिशे ाऄतितियम सांख्या 20 सि् 2013) 

————— 
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mn~ns'; ,oa dkj.k 
 

यह तविेयक ाईि ाअवतिक ाईपायों में से एक ाअवतिक ाईपाय ह ै तजिके ाईि  

ाऄतितियतमतियों, जो प्रविति में िहीं रह गयी हैं या ाऄप्रचतिि हो गयी हैं, का तिरसि ककया जािा ह ै| 

राज्य तवति ाअयोग की तसफाररश पर िथा िागररकों एवां के तिये कारबार में सुगमिा प्रिाि करिे 

हिेु तवतियामक ाऄिुपािि समबन्िी भार को कम करिे िथा वैिीकरण के ाईद्देश्य से  वितमाि में ाऄप्रचतिि 

िथा ाऄिुपयोगी हो चुकी या पृथक ाऄतितियमों के रूप में बिे रहिा ाऄिावश्यक हो चुकी ाऄतितियतमतियों 

का प्रशासकीय तवभागों से ित्समबांि में सहमति प्राप्त करिे के पश्चाि् वषत 2021 राज्य तविाि मांडि में 

तविेयक पुराःस्थातपि करके, तिरसि ककये जािे का तवतिश्चय ककया गया ह ै| 

 िद्िुसार ाईिर प्रिशे (चिुथत) तिरसि तविेयक, 2021 पुराःस्थातपि ककया जािा ह ै| 

 

  

 vkKk ls] 

 vrqy JhokLro] 

 izeq[k lfpoA 
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No. 1094(2)/LXXIX-V-1–21-1-ka-34-21 

Dated Lucknow, December 24, 2021 
 

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the 

Governor is pleased to order the publication of the following English translation of the Uttar Pradesh 

(Chaturth) Nirsan Adhiniyam,  2021 (Uttar Pradesh Adhiniyam Sankhya 36 of 2021) as passed by the 

Uttar Pradesh Legislature  and assented to by the Governor on December 24, 2021. The Vidhayi  

Anubhag-1 is administratively concerned with the said Adhiniyam. 

THE UTTAR PRADESH (FOURTH)  REPEALING ACT, 2021 

(U.P. Act no. 36 of 2021) 

(As passed by the Uttar Pradesh Legislature) 

AN 

ACT 

to repeal certain enactments that have become obsolete and redundant in the 

recent times. 
 

              IT IS HEREBY enacted in the Seventy-second Year of the Republic of India  
as  follows:- 

1. This Act may be called the Uttar Pradesh (Fourth) Repealing Act, 2021. Short title 

 
Repeal of certain 

enactments 
2. The enactments specified in the Schedule below are hereby repealed. 

Savings 3. The repeal by this Act of any enactment shall not ,- 

(a) affect any other enactment in which the repealed enactment  has 

been applied, incorporated or referred to;      

(b) affect the validity, invalidity, effect or consequences of anything 

already done or suffered or any right, title, obligation or liability already 

acquired, accrued or incurred or any remedy or proceeding in respect 

thereof, or any release or discharge of or from any debt, penalty, 

obligation, liability, claim or demand, or any indemnity already granted, or 

the proof of any past act or thing; 

(c) affect any principle or rule of law, or established jurisdiction, form 

or course of pleading, practice or procedure, or existing usage, custom, 
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privilege, restriction, exemption, office or appointment, notwithstanding 

that the same respectively may have been in any manner affirmed or 

recognized or derived by, in or from any enactment hereby repealed; 

(d) revive or restore any jurisdiction, office, custom, liability, right, 

title, privilege, restriction, exemption, usage, practice, procedure or other 

matter or thing not now existing or in force; 

(e) affect the audit, examination, accounting, investigation, inquiry or 

any other action taken or to be taken in relation thereto by any authority 

and such audit, examination, accounting, investigation, inquiry or action 

could be taken, and, or continued as if the said enactments are not repealed 

by this Act. 

 

SCHEDULE 

(See section 2) 

Acts being repealed 

1  The United Provinces Famine Relief Fund Act, 1936 (U.P. Act no. 10   of 1936) 

2  The Kumaun Animal Transport Control (Amendment) Act, 1950 (U.P. Act no. 5 of 1950) 

3  The Uttar Pradesh Famine Relief Fund (Amendment) Act, 1952 (U.P. Act no. 8 of 1953)  

4  The Uttar Pradesh Famine Relief Fund (Amendment) Act, 1961 (U.P. Act no. 19 of 1961) 

5  The Uttar Pradesh Post-Graduate Medical Education (Reservation for Scheduled Castes, 

Scheduled Tribes and Other Backward Classes) Act, 1997 (U.P. Act no. 14 of 1997) 

6  The Uttar Pradesh Post-Graduate Medical Education (Reservation for Scheduled Castes, 

Scheduled Tribes and Other Backward Classes) (Amendment) Act,1999 (U.P. Act no. 9 of 1999) 

7  The King George's Medical University (Amendment) Act, 2004 (U.P. Act no. 4 of 2004)  

8  The Uttar Pradesh King George's University of Dental Science (Amendment) Act, 2006  

(U.P. Act no. 6 of 2006) 

9  The Uttar Pradesh King George's University of Dental Science (Repeal) Act, 2007 (U.P. Act  

no. 7 of 2007) 

10  The Uttar Pradesh Rural Institute of Medical Sciences and Research, Saifai (Amendment)  

Act, 2009 (U.P. Act no. 13 of 2010) 

11  The Uttar Pradesh Rural Institute of Medical Sciences and Research, Saifai (Amendment)  

Act, 2013 (U.P. Act no. 20 of 2013) 

 

 

STATEMENT OF OBJECTS AND REASONS 

 This Bill is one of those periodical measures by which enactments which have ceased to be in 

force or have become obsolete, are repealed. on recommendation of the State Law Commission, and in 

order to reduce regulatory compliance burden to facilitate ease of doing business for citizens and industries 

and with the objective of decriminalization, it has been decided to repeal enactments which have become 

redundant and obsolete in present times or retention whereof as separate Acts is unnecessary, by 

introducing a Bill in the year 2021, in the State Legislature after obtaining the consent of the 

Administrative Departments related therewith.  

 The Uttar Pradesh (Fourth) Repealing Bill, 2021 is introduced accordingly.    
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 By order, 

 ATUL SRIVASTAVA, 

 Pramukh Sachiv. 
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